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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PB AT NEW DELHI

0.A. NO. 225 OF 2022

IN THE MATTER OF:

Nitin Dhiman - APPLICANT
VERSUS

State Of Punjab ...RESPONDENTS

STATUS REPORT/RESPONSE OF THE RESPONDENT NO 9,
PUNJAB DYERS ASSOCIATION (MANAGING 40 MLD
CAPACITY CETP AT LUDHIANA) , IN THE MATTER OF OA
225/2022

MOST RESPECTFULLY SHOWETH;

That certain matter with which applicant herein is concerned is
pending before this Hon'ble Tribunal in the matter of OA
225/2022. The Honble Tribunal was pleased to observe
following in the order dated 10.10.2022 before seeking report

from various authorities on the subject matter

“1. The grievances in the present letter petition sent by Mr.
Nitin Dhiman resident of 1203, Princeton Tower, Omane,
Pakhowal Road, Ludhiana are that around 400 dyeing units are
operating in Ludhiana district, The above sald units are
consuming about 3 crore liters ground water for washing and
dyeing dally and discharging approximately 300 MLD chemical
mixed untreated water divectly in Buddha Nublah through local
Municipal Sewerage which finally goes to River Sathuj thereby
causing dangerous disepses lke cancer and skin problems.

Ludhiana dyeing industry allegedly installed 3 CETP plants with
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the capacity of 105 MLD in different locations. MOEF & CC had
Istued thee environment clearance for setting up of gne CETP an
the basis of Zero Liquid Discharge (2LD) technology but said CETP
has been installed without ZLD Technology. Other two CETPs are
under construction for more than one decade, Around 125

dyeing units are situated in scattered ares which do not hawve

CETP."

4. That upon hearing the matter on 20.4.2023 the Hon'ble

Tribunal was pleased to implead Punjab Dyers Association
[ Focal Point) Ludhiana, who are managing 40 MLD CETP
at Ludhiana, as Respondent No 9 in the matter of OA
225/2022 vide order dated 24.1.2023 and notice was
accordingly issued. A copy of the order dated 20.4.2023 i=s
enclosed herewith as Annexure R9-1. Vide order dated
26.5.2023 Hon'ble Tribunal was pleased to direct the
Respondent to file response within two months. Vide the
same order Hon'ble Tribunal was pleased to direct duly
authorised representative of District Magistrate and
Commissioner, Mumicipal Corporation, Ludhiana and
Regional Officer PSPCB, Ludhiana to remain present
before Hon'ble Tribunal through VC on dale of hearing
fixed.

That the Respondent is a company registered under sec 25
of Companies Act. It is specifically formed to construct and

operate/ manage 40mIdCETP for its member dyeing units

located at Focal Point,Ludhiana 40 MLD CETP has been
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built and being operated by M/S L&T LTD. The SPV of the
Respondent has been formed as per guidelines of Punjab
Pollution Control Board dated 12.7.2017 as further
amended vide order dated 20.12.2019. The officers of
Board and other Govt organisations are accordingly the
members of SPV as per the guidelines. The Respondent
has 72 members presently of which only 65 are presently

operational and connected to CETP.

That &s directed by Hon'ble Tribunal during the hearing
on 20.4.2023, a chart of all member units showing their
name, discharge as Annexure R9-2. The CETP has been
commissioned in 0401/ 2022, All member unpits are
connected to 40 MLD CETP through a 25 KM dedicaied
sewer network constructed by the Respondent at its own

coat,

That it is pertinent to submit here that the 40 MLD CETP
have been constructed under the Govt of India ([ MoEFCC)
scheme for assistance for construction of CETPs after
getting Environmental Clearance from MoEFCC under EIA
notification of 2006 issued by the ministry under
provisions of EP Act 1986. The sanction of the MoEFCC
permits use of CETP effluent for irrigation purpose.
Accordingly CETP effluent is being discharged in to
Buddha Nala for its use for agricultural purpose for which
State Govt is yet to implement its scheme for use of water

for irrigation. The Respondent has laid carrier line from
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CETP outlet to Buddha Nala with due permission from all
concerned authorities. A copy of MoEFCC sanction for

CETP project of 40 MLD is enclosed here with as

Annexure R9- 3

That the 40 MLD CETP is presently being operated with
due consent of Punjab Pollution Control Board and the
effluent from CETP is meeting standards prescribed by
MoEFCC in Environmental Protection Rules under EP Act
1986. A copy each of consent under Water Prevention &
Control of Pollution Act 1974 issued by State Board, copy
of CETP effluent Standards notified under EP Act 1986
and a copy of latest CETP effluent test report is enclosed
herewith as Annexure R9-4, Annexure R9-5 and
Annexure R9-6respectively. The consent order permits
discharge of CETP eflluent in to Buddha Nala. As per
latest test report of 24/07/2023, BOD and COD in the
efflluent is found to be 15 mg/1 and 120 mg/] respectively,
TDS in the effluent is found to be 2220 mg/l. SAR is 10,
Total Chrome, Nickel, Arsenic, Sulphide, Phenalic

Compound are also found below prescribed limit.

That it is pertinent to submit here that TDS of Cotton
Dwveing is usually found exceeding prescribed limit for TDS
(FTDS) under EP Act 1886. One of the principle reason for
same is reduction in water consumption by replacement of
winch machines with new high tech Low Liquor Ratio Soft
Flow machines as per instructions of State Pollution

Control Board, The water consumption thus reduced to
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less than one third, leading to higher concentration of
pollutants in the effluent. It is pertinent to add here that
the members units of 40 MLD CETP are engaged in dyeing
of a mixture of Cotton, Polyester/Cotton blend, Polyester
and Acrylic Dyeing and are mostly small & medium Job
Work units, In Cotton Dyeing process salt is used and in
Palyester and in Acrylic dyeing process salt is not used.
Additionally, some experiments are currently underway at
some dyeing units at Ludhiana to use some specialised
chemicals that could reduce salt consumption during
cotton dyeing by up to 50 % as claimed by manufacturers
of specialised chemicals. Once the experiments succeed |,
member units shall be in a position to adopt such option

too to reduce TDS load.

. That it may also not be out of place to mention that about 250

MLD treated sewage from Two STPs, namely Baloke and
Jamalpur is discharged in to Buddha Nallah. Apart from it,
about 260 MLD untreated sewage from 5 pumping stations is
being directly pumped in to Buddha Nallah, Waste water from
dairy complex at U/S and D/S end of Buddha Nallah and
electroplating industries treated effluent is also discharged in 1o
Buddha MNallah. A copy of the report of PPCB dated 4,5.2020 is
enclosed herewith as Annexure R9-7. It is further evident
from this Annexure that contrary to misconception that
industries are responsible for polluting Buddha Nallah, it s
possible to broadly demonstrate that Buddha Nallah pollution
gets reduced by discharge of treated industrial efffuent.

Monitoring carried out during covid times when all mdustries

(&
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were shut down, show that COD concentration increased by 25
% while BOD concentration increased by about 20 %.
Presently about 70 MLD treated CETP effluent from about 200
industries is discharged in to Buddha Nallah. Other scattered
dyeing indusiries, not connected to CETPs, discharge their
effluent in to municipal STPs through municipal sewer system
alter treatment up o prescribed industry specific standards

with BOD< 30 mg/L

9. That the Govt of Punjab has prepared a project of use of
treated water at CETP and STPs of Ludhiana irrigation of
agricultural land falling between Buddha Nala at Satluj
River at Ludhiana. The same is relied by MoEFCC while
granting EC for the CETP for dyeing units at Ludhiana. A
capy of salient features of the State Govt project for use of
treated waste water for irrigation purpose at Ludhiana

through Buddha Nala is enclosed as Annexure R9-8,

10. That Sh Gauray Agarwal, Amicus Curae along with Sh Nitin
Dhiman, Applicant/Complainant and officials of Punjab
Pollution Control Board thoroughly inspected the 40 MLD CETP
on 21,7.2023. The plant was found functioning satisfactary. No

adverse comments were made by the team during said

inspection, hlil,--—-’:'_‘_'_}

Respondent No 9
PDA (Focal Point)

Ludhinna

LUDHIANA
NDATED: 5.8.2023
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PB AT NEW DELHI

0.A. NO. 225 OF 2022

IN THE MATTER OF:
Nitin Dhiman APPLICANT
VERSUS
State Of Punjab .-RESPONDENTS
AFFIDA

I Vishal Jain, a Director of Punjab Dyers Association [Focal Point], de hereby
sofemnly Bffirm snd declare as under: -

1. That | am presently a director of Punjab Dyers Association (Focal Point), n
Company registered under company Act having reglstered office st 50 MLD CETE,
Mear Central Jail, Tajpur Foad, Ludhinna PUNJAB, and duly aathortsed by the
Company o file peommpanying application,

4. That | am fully conversant with case as derived from office recard and competent
b wwenr to this afidadl

3. That | have read the accompanying repori and have understood the contents
thereol, The facts sated theve in are true and correct to the best of my knowledge
and mothing has been concealed there from.

4, That the Annenires are brue eopy of the originals

Centfiad that he afidavis.PA IG.PA. 1y e
boen resdover & enplabnad 1o e deponam

aampulant who zeemed diractly fo uadersiges
the same o the fime making Marail

VERIFICATION:

Verified st Ludhians on this 05 ﬂu_'f' of Aug 2023, | the above mpamed tlepamnent do
h!r:h].' wr'if:.r that the caaleils of the above affidavit are trae and correct. No peart of
it iz fnlee and nothing material has besn concenied there from. "

deﬂ:‘tiﬁ‘d DEPONENT

Attested 83 .

1 UDHIA
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Tbem No.2 [Court Mo, 2)

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI.

[Through Physical Hearing with Hybrid VC OQption)]

Driginal Application Mo, 23572022

Nitin Dhiman LApplicants
Wersus

State of Punjab & Ors. . Respondents

Date of searing:  20.04,2033

CORAM: HON'BELE ME. JUSTICE ARUN HUMAR TYAGI, JUDICIAL MEMBER

HON'BLE DR. AFROZ AHMAD, EXPERT MEMEER
Applicani: Me. Unnetl Anand, Advocate,
Hespondent: Me. Anlkit Shwach, Advocate for respondent na, 3-
Municipal Carporation, Ludhiana,

Mr. LK. Kapila, Advocate for respondent no, ¥ and 8.
Mone for respondents noe, 1,.2.4, 5and 6

Application is registered based on a complaint received by Post
ORDER

1 In eompliance of order dated 24.01.2023, replies have been filed by
respondent no. 1-State of Punjab vide email dated 17.04.2023, by
respandent no, 2-PSPCB vide emall dated 29.03.2023, by respondent no
3- Municipal Corporation, Ludhisna vide emall dated 19,04.2023, by
respondent no. 4 District Magistrute, Ludhiona vide email dated
20.04.2023 and by respondent na. 6-Principal Secretary, Environmen!

and Forest, Government of Punjab vide email dated 18.04.2023

a3 As per the information furnished by the respondent no, 2-PSPCE in

fts reply about 300 dyring units are operating in the area of Ludhinna

C
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O.A. No.225/2022 Mitin Dhiman Vs, State of Punjab & Drs.
s

District, out of which about 252 units fall in the catchment area of
Budha Nallah, 03 Common Efffuent Treatment Plants (CETPs) of total
capacity 105 MLD (15 MLD CETP for the dyeing cluster af Bahadurke
road, 50 MLD CETP for the dyeing cluster of Tajpur road and 40 MLD
CETP for the dyeing ¢luster of Focal Point] have been setup at Ludhiana
by the Special Purpose Vehicles (SPVs). 54 dyeing uniis which could not
join the CETPs are having their own captive efflueat teeatment plants for

the treatment of wastewater.

4  In the reply fled on behall of respondent no, S-Municipal
Corporation, Ludhiena It hes been mentioned that as per information
received form Punjab Pallution Control Board, CETP of 50 MLD capacity
situated at Tajpur road hos been commissioned and 108 units have
taken their eonnections into the dedicated sewer system of CETP and 40
MLD CETP ar focal paimt Ludhiana has been commissioned on
04.01. 2022 and &7 number of dyeing units have taken their connections
into the dedicated sewor system of CETPE, 15 MLD capacity CETF has
been eommissioned at Babhadur Ke Road dyeing complex and all the 26
member units have taken their connection Into dedicated pewer system
of CETP. It has been further mentloned that 201 units were checkoed and
it was found that 54 dyveing unita of Focal Poinl area. 34 dyelng units of
Kakn Dhola Road and Jaiswal dyeing complex were also found to have
connected their dyeing units with main sewer of Municipal Corporation,
Ludhiana, During the checking 27 dyeing units were found violating the
norms. List regarding the same is also stated to have been provided to

the FSPCH,

4. In the reply filed by the respondent no, 4- District Magistrale,

Ludlidana, it has been mentioned thar about 300 dyeing umits are
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O.A. No.225/2022 Nitin Dhiman Vs. State of Punjab & Ors.
3

pperating in the ares of Ludhlana District, out of which about 252 umits
fall in the estchment area of Budha Nallah. For the treatment of
wastewater of the dyeing industries, 03 Common Effluent Treatment
Plants (CETPsi of total capacity 105 MLD have been installed at
Ludhisna by the Special Purpose Vehicles [SPVs). Aboul 54 dyeing, unite
are such which could not join the CETPs due to geographical reasons
and scale of the industries. Out of these 54 dveing uniix, 12 umnits are of
large scalé category, 16 units are of small category scattered at different
places and 25 units are situated ot Industrial Ares-A. All these 59 dyeing
units are having their own captive effluent trestment plants for the
trentment of wastewaler and discharge their treated wastewater into
public sewer for which standards have been Inid down by the MOEF&CC,
Oovernment of India. samples were eollected from all the three CETPs in
January 2023 and the sample collected from 50 MLD CETF was found to
exceed the parameter of TDS, sample eollected from 40 MLD CETF was
found to exceed the parameler of TDS and BDO while the sample
collected from 15 MLD CETP waxs found not to comply with the standards
prescribed by MOEF & COC. Envirenmental Compenzation of He
77,62,500/ - is stated to have been imposed on M/s Bahadurke Textile
and Knitwear Association, 15 MLD CETP for violation of environmental

Aarms.

5  Respondent no. 3-Municipal Corporation, Ludhisnas and
respondent no.  4-District Magistrate, Ludhiana are dirccted o file
additional replies specifically mentioning (i) complianee status of all the
three CETPs, [ii] compliance status of all the dyeing units connected with
the CETPs, (i} cempliance status of all the 54 dyeing units which are not
cunnected with the CETPs, (iv) present status of the dyeing industries

connected with CETPs which were previously found to have cotnnected

w



803

DA, Noo225/2022 Mittry Dihiman Ve, State of Punjab & Ors.
-l-

their dyeing units with main sewer of the Municipal Corporation,
Ludhisgma, (v) number of dyeing units which are connected with sewer of
the Municipal Corporation, Ludhiana and (vi] where the mdusinial
effluent after treatment by CETPs Is discharged. The information be
given in tabular form which shall inchade status of all dvelng units astup
in Ludhinna.

6.  Additonal replies by respondent no. J-Munscipal Corporation,
Ludhiana and respondent no. 4-Ehstrict Magistraee, Ludbhiana be fled
within one month by email at judicial-ngt@gov.in preferably in the form of
searchalle PDF /OCR Supported PDF and not in the form of Image PDF

7. M/s Punjab Dyeis Assoclation who is funning 50 MLD CETP and
M/s Bahodurke Textiles and Knitwear Asssctation who is running 15 MLD
CETP have alrendy been impleaded as respondents no. 7 and 8. In view of
the facta and circumatances of the case, we consider presence of M
Punjab Dyers Asgociation (Focal Point] who is running 40 MLD CETP to be
easential for just and proper adiudication of the questions involved in the
rase.  Accordingly, M{s Punjab Dyers Assoclation [Focal Point), SFC 36,
First Floor Commerclal Site, Phase V, Focal Point, Ludhizana s impleanded
as respondent no. 9. The Registry Is directed to carry out requisite

amendment in the memo of parties and to issue notice bo respondent no. 9.

H. Notice be served on M /s Punjab Dyvers Assoclation (Focal Polnt), SFC
A6, First Floor Commercinl Site, Phase V, Focal Point, Ludhilana through
the District Magistrate, Ludhiana and for thia purpose notice issued to the
M/s Punjab Dyers Association (Focal Point], SFC 36, First Floor
Commercial Site, Phase V, Focal Point, Ludhiana be senl to the Distnct
Mugistrate, Ludhiana by E-mail for geiting service of the same effected on it

and sending his repart in this regard.

(&
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O.A. No 225/2032 Nitin Dhiman Vs. State of Punjah & Ors.
&

9 No Counsel bas appesred on behalf of respondents no. 1, 2, 4, 5

and B,

10, The procesdings before this Tribunal cannot be treated as part of
advergarial litigation where the coneerned defendants may opt out to
remain absent and suffer ex-parte procesdings. On the other hand, the
State mnd its instrumentalitics are under constitutional and statutory
obligations to ensure complience with environments] norms and,
therefore, the State and ity instrumentalities have to ensure submission
of their replics/response with  relevant details and  also  thelr
representation through duly autherised representatives/Counsel before
this Tribunal, Since;, Stale of Punjab and some of its insirumentalities
are not generslly appearing before this Tribunal end filing their
replics )/ response in response to the notices served on them, we consider
it appropriate that the matter be brought to the notice of the Chief
Secretary, Government of Punjub and learned Advocate General,
Government of Punjab for issusnce of appropriate instructions for
compliance with notices fssued by this Tribunal and submission of
reply/response and ensuring representation through their authorized

representative/ counsel before this Tribunal, as may be required.

{1.  In view of the serious nature and magnitude of the environmental
guestions involved in the present case, we consider it appropriate to have the
mssistance of some Advocate as amicus cure to assist this Trbunal in just
ond foir adjudication of the gquestions involved. Accordingly, Mr. Gaurav
Agarwal, Advocate Is- appointed as amicus curle 10 nesist this Tribunad in just
and foir adjudication of the guestions invalved. The PSPCEBR shall pay %

50,000/~ to the amicus curie and also bear expenses related to the sconomy

e
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0.A, Ko.225/2022 Nitin Dhimeny Vs. State of Puniab & Ors,
-6

class Alr Ticker, Transportation, BoordingLodging, Photography  ete.

incurred by the amicus oarie

12. List the matier for further consideration an 26052023,

13.  In view of the farts and circomatance of the cage, we glas consider
porsonal appeéarmnce of officors duly suthorised by the Distriet
Magiatrote, Ludhiona and Commissioner, Municpal Corporation,
Ludhiana and Regional Oficer, PSPCH, lLadhiana before this Tribunal
physically on the date of hearing fixed to be essential for assiating thes
Tribunal in just and proper adjudication of the questions involved in the
case and they are nccordingly directed to remnin present physically

before this Tribunal on that date.

14. A copy of this order be sent to the Chief Secretary, Government of
Punjab, learned Advocate General, Government of Punjab by ematl for
requisite instructions; a copy of this order along-with notice issued (o the
M/s Punjub Dyers Association (Focal Point] be sent 1o the District
Magistrate, Ludhiana for requisite compliance [or effecting service of
notice on the M/s Punjab Dyers Association (Focal Point) and sending his
report 1o this Tribunal; a copy of this order along with the paper book be
sent to Mr. Gauray Agarwal, Advocate, amicus cune for his record and to
the Secretary, MaEF&CC, Member Secretary, PSPCB, Member Secretary,
Punjab State Legal Service Authority and Commissioner, Municipal

Corporation, Ludhiana forr information/compliance.

Arun Kumar Tyagl, JM

Dr, Afroe Ahmad, EM

April 20 2023
AG

(W
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(i) |DISCHARGE (KLD] | (N LAKHS) |

1 |Amar industries el lcomwecten  ss0 e E1.75

2 |Aggarwal schentific dyers |Ewmn 150 17 Bl

3 [Arara Knit Fab Pt L connecten  |a000 582 644,25

4 |Ashaka Dyeing |connecten (1000 219 29267

:5 Bhaiin Industries Imu _!; ] ] m . =his

6 | Biue Star Processor P Ltd |commecten |30 129 788

7 |swproCESSOR |connECTED 200 139 135,08

'8 |eR Zippens |connecten |10 7 163.68

9 |Daihmesh lconmecten 2000 1488 2751,58

10 | Davinder Sandbu Impes Imﬂ 1000 767 I!!TI‘_I!I

|41 |Dhawan Processors |conmecren  |ars 1 |ss7.31

112 |Essar Coatings India Lid Imn 500 351 I!I.H

Iﬂ !Fﬂh‘i‘.'l'i'h:ll Clathing india Pvt Ltd Imn 100 1625, 8668

14 Ganpati industry |coNNECTED  |1000 a77 497.52

|15 Geesun (India] Inc CONMECTED | 1300 ¥77 1230.56

:IE Gian Chand Shushil Kumar Jain ~ [CONNECTED  |340 i 460.5

17 GNCOYEING CONNECTED  |1275 1002 2023

18 Golden Enterprises |CONNECTED (500 7 342 '

119 lal Mata Di Dysing |conmectep  [s00 218 sz

20 Lain Dyeing Works |conmecten  [so0 y 7231

21 Kaur sain Spinning mills |connecten  [mon 703 824,55

.u J;HH Scientific Dyers Imn 0y IH 255 41873

23 |Kudu Knit Pracess PVT LTD |connecteD 1000 613 2a01.92

24 Lovely Fabrics |commecten 300 23 &73

25 M K Aggarwal Hosy P Ltd |comnectEn (500 148 a4

6 iw-dn Procevsor ]l:nfulr:rln Gl in_ﬁ - TaE3

27 |Maharaja Processars conmEcTED 800 503 7%0.53

28 |Mishesh Dysing House connEcTED |50 o 271 84

|29 | Magaline Enterprises |mrlrlsr:rin 500 358 992.98

30 |Nanak Dysing jcomnecren__|aoo 1. s

31 |Nav Durga Dysing House CONNECTED 300 183 119.02

32 |Navyug Laminstes CONNECTED /500 306 a78.51

33 [P Cotta CONNECTED 1000 i3 2651082

34 |Pacific Dyers (CONNECTED 300 266 128

35 [Porfect Dyeing_ CONNECTED (450 125 70.7733

36 | Punjab Weal Syndicate CONNECTED: 35 [26 324071




STATUS WITH cee § ’ osainkiio |
S UNIT .
r i CETR MEMBERSHIP E INVESTIMENT |AFMARKS
& - top)  [DISCHARGE (KLD) | (IN LAKNS)
37 _|PVM Enterprises Put Ltd CONNECTED  |1000 762 2520.74
I8 | K Rafindera Deying House |CONNECTED 300 213 185
39 (RN Knit Fab |CONNECTED 50 14 143.74118
40 | Raghav Industry CONNECTED 500 340 616.2
41 |Raghav Woallen Mills Pyt Lid CONMECTED 200 as 43,99
42 |Rainbow Sclentific Dyers CONMECTED 500 [ 98282
43 |Ramal Industries Private Limited | CONNECTED 1400 as7 86101
44 |Ramzon Processors COMMECTED 300 n 108.12
45 | Ranna Fabrics Pt Ltd CONNECTED | 500 241 a0.9 ‘
46 Ridelhi Processars Put Lid CONNECTED  |1000 815 41119 :
A7 Aosy Spinning Mills Pyt Lid (| CONKECTED  [300 206 42.63
48 RAuby Dyeing & Finishing Mills COMNECTED  |800 383 7118
49 5 k Kahll Textile inds (CONNECTED 200 144 79.84
50 |5.5 Processars (CONMECTED 160 107 24,95
51 [Saschi Processors But Lid |CONNECTED  |1200 B48 1482.55
52 |Sallopal Dyeing works CONMECTED 238 82 40.73
53 |Samrat Dysing House CONNECTED | 150 34 B2.42 ]
54 [Sarys Fabric CONNECTED | 350 175 758.74
55 |Shiwa Drgeimg and Finishimg Bilky COMMECTED B8 315 162
_ﬁuqmm COMNECTED | 500 431 | 15218857
57 Shree Parshvanath Threads COMNECTED | 100 15 794.43573
58 |Shrea Ramal Induastry Pyt Lid CONMICTED  [200 22
53 Shysm Tex Cherm Pyt Ltd |connecten 700 512 8B7.0561
|60 | 5% Udyag CONNECTED  |300 268 (180,85
(61 |Shy Clathing CONNECTED | 1000 1T ‘968,16
|52 |Superfine Knitters Lid CONNECTED  [128 113 £13.35
163 | suvidhi Catsyn CONNECTED  |1500 315 1594,3845 |
|64 |V H Scientific Dyers | CONNECTED  |1000 x99 #06.33 !
'15 Wishriw | CONNECTED S0 19 3335802 |
MaT '
66 |TRIVENI KNITS CONNECTED | 1% l
MNOT '
67 |SAMIEEV DYEING consEcTep | 1090 742
NOT
vl iiskiiaa __comecren '
NOT
e et conmecren [0
[}
Irm [}
o conmecren ™ i
‘mat '
71 |CENTEX FABRICS e i 396 I
71 | CENTEX INTERNATIONAL st 1000 1406
| CONNECTED !
B 37708 24022 46410.027
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F. No. Q-15017/33/2015-CPW
Government of India
Ministry of Environment, Forest and Climata Changs
{CP Division)
2nd Floor, Prithvl Wing
Indira Paryavaran Bhawan
Aliganj, Jor Bagh Road
New Dalhi-110 003
- E-mail: h.kharkwal@®nic.in .
Telefax: 01124595384 -,

Dated: 18™ March, 2016

The Member Secratary

Punjab State Pollution Control Bozrd
Vatavaran Bhawan, Nabha Road,
Patiaia - 147001

Puniab

Subject: Foliow-up of the Minutes of the Appraisal Committes mesting on CETPs
held on 03/03/2018- regarding.
=11
| am directed to enclose the Minutes of the Appraisal Committes Meeting on
CETPs held on 03/0372016 under the Chairmanship of Dr. Manoranjan Hota, Advisar
(GF), MoEF&CC.

2. A copy of the minutes is enclosed. The Committee approved the following
proposals:

I 40 MLD CETP of Mis Punjab Dyers Association (PDA}Focal Point Module
Ludhiana, Punjab.

i. 15 MLD CETP by h/s Bahadur Ke Textile & Knilwear Association (BKTKA)
2t Bahadur Ke Road, Ludhiana, Punjab.

. 3 The State Pollution Control Board may indicate the status of release of Staie
subsidy to above said CETPs, so as to enable us to take further necessary achon for
processing the releasa of Central share as per the CETP Guidalinas.

This may be treated as most urgent.

Encl. az above.
Yours faithfully,

(Dr. H. Kharkwal)
Joint Director (S)
Copy to:

The Vice Presidernt,

Mis Punjab Dyers Association (PDA}-

Focal Point Module 341/342-D,

Phasa VIll, Focal Point,

Ludhiara-141010, Punjab. wﬂ )

A

'L';_":.,‘Ft- «
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Minutes of the Appraisal Committee meeting on Common
Effluent Treatment Plants [(CETPs) held in the Ministry of

Environment, Forest & Climate Change on 03/03/2016.

A meeting of the Appraisal Committee on Common Effluent Treatment
Plants was held in the Ministry of Environment, Forest and Climate Change at
New Delhi on 03/03,/2016 under the Chalrmanship of Dr. Manoranjan Hota,
Adviser (CP). The lst of participants is annexed. At the gutset the Chairman of
the Committes welcomed the Members of the Committee attended the meeting
and pgave a brief background of the revised guidelines for central assistance to
OWTPs, procedures etc. invited the proponents to make presentation of their
CIETP proposals.

2. Joint Director (HK), MoEF&CC informed that the Appraisal Committee
meeting was convened to discuss two new proposals of CETPs submitted as per
revised guidelines on CETPs which has been duly recommended and forwarded
by the Punjab State Pollution Control Beard.

3.  The following new proposals of CETP were presented and discussed in the
meeting:

3.1 40 MLD CETP of M/s Punjab Dyers Association [(PDA)}-Focal Point
Module Ludhiana, Punjab

i, The proposal was duly recommended and forwarded by Punjab State
Pollution Control Board (PPCB) for financial assistance for 40 MLD CETP of
the SPV, M/s Punjab Dyers Association {PDA) — Focal Point Module,
Ludhiana, Punjab. The CETP is based on Physico-Chemical followed by
Advanced Biological treatment systems which is further followed by
disinfection systems. The treated effluent will be discharged at the outfall of
Ludhiana Sewage Treatment Plant (STF) and will be utilized for irrigation of
agricultural land,

ii. The presentation on the project was made by Shri John Thomas,
Consultant/ Environmental Advisor to PDA- Focal Paint Module,

i. There are currently 55 industries who are members of the 40 MLD PDA
Focal Point CETP.

iv. Ludhiana has been identified as one of the Critical Polluted Areas and has
also been recently been selected for the first 20 Smarr Cities to be
developed in the country. The Member Secretary, Punjab Pollution Control
Board (PPCH) also clarified that the environmental standarda were szt for
the said CETP after detailed deliberations with experts from CPCB, Punjab
Agricultural University, PPCRB. Apart from the Real Time Effluent

Monitoring Systems; PPCE will be alse regularly monitor the CETP
performance.
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‘The Projset DPR has been technically appraised by Guru HNanak
Engineering College, Ludhiana and IIT Madras, Chennai; as well as been
assessed for Techno Economic Viability by Punjab National Banlk,

The proponent has mentioned that the treated effluent shall be discharged
and utilized for irrigation purpose. Member Secretary, PPCB also confirmed
that Government of Punjab has approved the project for providing
conveyance system for carrying treated effluents from the STFs and CETPs
in Ludhiana for irrigation and also stated that they have stipulated a
condition in the Consent To Establish as the farmers gshall be made aware
that the water supplied to them is treated effluent.

The Member Secretary, PPCB has informed that a Special Purpose Vehicle
{3PV] will be constituted for the CETP with the Director of Industries,
Government of Punjab who will be by default be part of the Managing
Board of the 5PV apart from other State Government nominees.

The Member Secretary, PPCB has stated that the basic construction
activities of the CETP of the Punjab Dyers Association, Ludhiana has been
taken up by the project proponent to demonstrate PDA-Focal Point
Module's commitment to the project and does not have much bearing on
assistance component on the overall scale and cost of the praject.

The Overall cast of the 40 MLD CETP and laboretory is ¥55.40 crores as per
the following details:

CETP & Laboratory ]
Civil works T24.93 crores |
Electro Mechanical Components | ¥27.70 crores |
Design & Drawing T2.77 crures

Sub Total TH5.40 crores

The Source of Funding for the project as indicated by the Project Proponent
are as per the following details:

CETP & Laboratory

Central Assistance 215.00 crures
State Govt, Assistance T7.50 crores
PDA's own funds 27.50 crores

Additional fanding to be sourced | ¥25.40 crores
| by PDA from Financial institutions |
Sub Total 755.40 crores

The Proponent indicated that Punjab National Bank (PNB) has appraised
the financial viability of the project and has indicated its in-principle
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willingness to finence upto an amount of ¥49.55 crores o cover the project
and associated costs.

The proponent infoermed that the current 22 km long conveyance sysiem 1s
based on gravity with the CETP at a lower level, The logistics, infrastructure
costs — CAPEX and OFEX do not support economic viability of recycle /
rense of treated effluent within industries under current circumstances.
The same would cause further environmental burden linked to high energy
consumption towards pumping, evaporation elc.

The project has an Environment and Shidge Management Plan and has
ponfirmed that it is Member of the Common Hazerdous Waste TSDF at
Nimbua, Derabassi and has an agreement already signed up for disposal of
sludge into this fecility.

The proponent has confirmed that a legal agreement has been made
between the SPV and its 55 Members regarding their roles, responsibilities
and the sharing of the capital and O&M costs; as gpecified under the C38
puidelines.

The project would be completed in 18 months,

As per the revised Central Sector Schemes guidelines for CETPs involving
primary, secondary and tertiary treatment; financial assistance would be
provided by Gol to the tune of 50% of maximum project cost or ¥1.5
crore/MLD capacity, subject to a ceiling of ¥15 crores per CETP.
Considering the project is eligible for Central subsidy, the Committee
approved Central subsidy of T15 crores for the project.

After a detailed deliberations, the Committes recommend fapproved the 40

MLL fCETF of M/s Punjab Dyers Association, Ludhiana, Punjab,

4,

15 MLD CETP by M/s Bahadur Ke Textile & Knitwear Association

|BETHA| at Bahadur He Road, Ludhiana, Punjab,

il

i)

i)

The proponent has informed that there are currently 23 industries, which
are Members of the CETP Association,

A presentation of the proposal was made by 8h, Pardeep Kumar of M/s
JBR Technologies Pvt, Lid., Ludhiana and the consultant of the BKTKA.

Earlier, the proposal of CETP was based on Zero Liguid Discharge [ZLD)
Technology was duly recommended and forwarded by Punjab Pollution
Caontrol Board (PPCB) for inancial assistance for 15 MLD CETP, But due to
reluctance of Bankers for the disbursement of fingnce for ZLD, the proposal
was reformulated/ recommended for financial assistance which ia based on
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acrobic biological system for tertiary treatment in the Phase-1. The ZLD will
be cansidered in Phase-1l.

The project proponent has indicated their intention to initiate the CETP
based on conventional treatment system in Phase-I. They may adopt ZLD in
the Fhase-1l for which they will apply to the MoEF&CC at a later stape as
an up-gradation case.

The Assccigtion informed that a dedicated piped conveyance system will be
Iaid to carcy the eflluent from 23 units to the CETP and this conveyance
system has been approved by the Municipal Corporation, Ludhiana,

The Azsociation also informed that the sludge generated from the CETP be
transported to the Common Hazardous Waste Treatment and Disposal
Facility, Nimbua, Dera Bassi, Punjab, which is a scientifically designed
disposal site duly approved by the Govt. of Punjab. The Association has
obtained the Membership of the facility.

The financial gppraisal for the CETP which is based on aerobic biological
systermn has been done by the Bank of Baroda, MID Corporate Branch,
Ludhiana.

Member Secretary, Punjab State Pollution Control Board has confirmed
that the Consent to Establish [CTE) has been issued by PFCB based on the
ZL13,

The proponent in response to the guery regarding adoption of an len
Exchange in tertiary phase ol non-ZLD based CETP, stated that lon
Exchange would help in increasing the life of RO membranes when ZLD will
be adapted in Phase-I1.

The proponent informed the Commiriee that they have already got
commitment from the State Government for assistance to the tune of T10
crores and requested GOl to provide financial assistance and permission to
initiate 8 non-ZLD based CETP in Phase-I and then upgrade to ZLD based
CETP subject to support from the financial institutions. However, the
Committee recommended that the Association should submit a fresh
proposal for Zero Liguid Discharge at & later stage so that the CETP is
installed in a phased manner. The CETP shall treat the effluents o meet
the norms prescribed for CETP.

The total project cost of the 15 MLD CETP is ¥51.11 crores as per the
following:

8e. |Item Total Cost
HNeo. [{Tin Crores)
1 |Land
2 | Land development cost [already incurred) %1.25
3 | Building & Civil works E28.T6
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4 | wWater pipeline cost %2.25
5 | Reoad Repair (Lumpsum) 20.15
& | Mechanieal & Electrical _®12.69
7 | Interest during construction period T1.98"
8 | Misc. fixed assets (Lumpsum] 70,25
8 | Eleotricity security (1400 KW @ 22000 /KW) T0.28
10 | Preliminary & Pre-operative expenditure €1.00
11 | Working capital margin £1.25
12 | Contingency T1.22
TOTAL 5111

The scurce of funding for the project as indicated by the proponent are as
fallows:

MOEF&CC subsidy (50%) | ¥15.00 crores
State Govl. Subsidy [25%) ¥ 7.50 crores
Members contribution [25%) ¥ 7.50 crores
Members contribution by way of | €21.11 crores
lnan from bank
| TOTAL [ ¥51.11 crores

o Dk | Bk

The Association has already taken the approval from the Bank of
Barodn, n Nationalizad Bank, for a loan of ¥37.35 crores out of which an
amount of ¥21.11 crores will be available by the proponent.

With regard to the high cost of the CETP project, the proponent clarified
that the CETP is to be constructed in vertical horizon with lot of civil work
depending upon the soil bearing capacity of the area. The Techno Economic
Viability (TEV) study has incloded all the aspects before giving financial
approval to the project. The total cost of Plant & Machinery of CETP is
T41.75 crores and the cost of sewerage line & disposal line & other misc. is
T9.36 crores. The proponent however clarified that the Committee may
approve the funds as per the CETP guidelines. The SPCB also supported
their proposition and also stated the State Board hes committed for the
State share of ¥10 crores as per the CETP guidelines.

As per the revised Central Sector Schemes guidelines for CETPs involving
primary/ secondary/ tertiary treatment; [nancial assistance would be
provided by Gol to the tune of 50% of maximum cost of the project or £1.5
crore/MLD capacity, or subject to & ceiling of ¥15 crores per CETP
maximum. Considering the project is of 15 MLD capacity, the Committee
approved for Central subsidy of ¥11.25 erores for the project.

The Govi. of Punjab has already given o commitment letter vide letter Memo
No.10/87 f2015 (BTE-5] in October, 2015 for ¥10.00 crores as State share
of the praject.
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xvi] The project would be completed in 18 months.

4.1 After a detailed deliberation, the Committee has recommended /approved
the CETP proposal of M/s Bahadur Ke Textile & Knitwear Association at Bahadur
Ke Road, Ludhiana, Punjab.

The meeting ended with a Vote of Thanks to the Chair.
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Annexure

List of the Participants who attended the meeting of the
Appralsal Committee Meeting of Common Effluent Treatment
Plants (CETPs) held on 03/03/2016 in Indira Paryavaran Bhawan,
Jor Bagh Road, New Delhi.

8. !Hmt B Address Designation |
No -
I'1. Dr. Manoranjan Hota, Adviser, Ministry of| Chairman
= Environment, Forest &Climate Change, New Delhi
2, Dr. Neelam, Scientist ‘E' of Ministry of Science % Member
il Technology, New Delhi )
3. Sheri Ankush Tewari (EE) of Central Pollution Control Member
_ Board, Delhi.
4 Ma, Pratima Gupta, Director, Niti Ayog, New Delhi Member
5. Dr. Babu Ram, Member Secretary, Punjab Pollution Member
Control Board (SPCB), Punjab
6. Sheri Abhijit Roy, Under Secretary, IFD, MoEF&CC, Member
New Delhi
7. Dr, H. Kherkwal, Joint Director/Scientist ‘DY, C.P. Member
" Division, MoEF&CC, New Delhi Sec
8. Sheri Prithipal Bhalla, Punjab Dyers Association Propenent
Ludhiana, Punjab.
9. Shri Vijav Mehtani, Vice President..... Dyers Association | Proponent
Focal Point Module Ludhiana, Punjab.
10. | ShriAjit Maruthe, Technical Adviser, Punjab Dyers Proponent
|| Association, Ludhiana, Punjab.
;% Shri John Thomas, Consultant, Punjab Dyers Proponent
| Association Ludhiana, Pusjab.
12. |Prof. Vivek Dhawan, Punjab Dyers Association,| FProponent
Ludhiana, Punjab.
13. | Sheri Er. Harbir Singh, SEE, Punjab, Polluticn Control Proponent
| Board, Zonal Officer, Ludhiana, Punjab.
14. Shri Vishal Jain, Director, Amar Ind. Ltd. Ludhiana, Proponent
Puniab.
15. |Sheri Predecp 8Singh, Technical Director, JBR Proponent
Technologies Pvt. Ltd. Ludhiana, Punjab, o
16. | Shrilalit Jain, MD, Bahadur Ke Enit wears & Textiles | Proponent
! Assoctation, Ludhiana, Punjab.
17. | Sheri Rajueer Gupta, Director, Bahadur Ke Knit wears | Proponent
) & Textiles Association, Ludhiana, Punjab.
18. Sheri Arun Jain, Director, Jain Shawals, Ludhiana, Proponent
Purjab.
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Offlice Dispatch No Registerel/Speed Past Darte:
Industry Repistration 1T R/SLOHIISI004) Application Mo : 22738068

T,
Harvinder Singh
M2, Phage Viii, Focal Point
Ludhbana, Punjali-1 41010

Subject:  Renewal of "Consént to Operate’an outlet w's 2526 of Water (Preventlon & Contral of Pollution) Act, 1974 for
discharge of efMuent,

With reference to your application for ebtaining Renewal of "Consent 1o Operate’ an outlet for discharpe of the
effluent w's 2526 of Water (Prevention & Control of Pollution) Act, 1974, you ane, herchy, suthorized to operale an
industrial init fordischarge of the effluentis) arizing ‘oot of vour promises subjoct to the Terms and Comditions g
menbonod s Certificate.

1. Partieulars of Consent to Operate under Water Act, 1974 granted to the Industry

.-'l'.:nnﬂ:m; o Drperate Cerlificits N, LV O RemenalV LI 202 30 2538066
| Date of iscue : 242033

Date of expiry 23092028

Certificate Tvpe ! Remeval

Previons CTO No. & Validity ; OIS Erash LIS/ 20 7500 808

From:d &is2022 To: LN52020
2. Particulars ol the Industry
Name & Designution of the Applicant = Huarvindar Singh, {fx)
Address of Indusirinl premises Pantiinh Dvers Aesociation (focal Point Moduler,
885 Aere Land, ﬁfirr Road, Jamalpur Aweana,
- Lanliefona Egxt Lidiiang he-14 1008

Capital Investment of the Industry 63597 fakhs

Lutogory af ladustry Reid

Type al Industry Comtian eéfffuen! rentment pland

Secnle of the Industry = Large

Offier Diistrice Luclhimg fv

Consent Fee Details Rs. 3.60,000/ vide R.No, HDFCRS202201 1089136605

o doted 10001.2022

Raw MuterinlsiNume with quantity per dav) CETF of capaciny 40 MLD fFocel Poini Medule),
| o Lidiviana

Products (Name with quantity per diy) LETP of capacily #1) MLD (Focal Pojni Module),
| Luethlina

 By-Products, If any,(Name with quantity per day)

| Detuils of the machinary and processes | As per gppication se, 22518966

=T s puatipaster penieru fead sl feom (KM by PP
Fymyfvnls Plyery Avowcippion g’ Mo Sastalid 805 Aone Lol Figlpar foed, Sewmdgur Awewe L nathiomr Suar, Lol N 40 008
Pogre [
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[dednils of the EMuent Treatment Plant CETP for the treamment of trecde afffuent G 40 MLD (Foee!
Point Module)
Maoide of Disposal freto Budlive Natlah after troatmend throgh CETP, Finally

it fflient shadl be iwed for plantation /irvigation purpoie
Domestic gfffuent G 1.5 KLD : Onio land for plentation
after passing Hireugh sepilc fark

Sinnduril b0 be achieved under Water{ Prevention & As preseribed by PPCB/CPCBMeER&Ce (ax applicable)
Contral of Pollutlon} Act, 1974

ey

AN
{Shiv Kumar)
Environmental Eagineer
Few & on hedall
4f
{Funjuls PFallution Control Board)

Endst, Nao.: Dutted:

A copy of the above i forwurdid to the following Ror information end necessary action please:
I} The Senior Environmediin]l Engineer, Punjab Pollution Control Board, Zooal OfMce-1, Ladhionn for information and farther

GECESEArY Betion

23 The Environmiental Engmeer, Punjab Pollution Control Boand, Regional iffice- 14, Ludhinna for information and to de-seal the
boilers! wet machinery of the member units sealed in complisnce to proceedings issued by the Board on dated 12.06,2023,

g S—

N

{Shiv kumar)
Environmental Engincer

Far d om fwthadf
uf
(Punjab Pollution Control Board)

“Thix ra guanyirer genera e dovesieas fros CCAINE by FIPCS=
Frvgesly Dy Antochintion (el Mo Modidel 885 dey Lang, T Soasl. Sommlpur divmve, £ oalans Eovd, Ludtfisn v, 0004
Faged
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TERMS AND CONIMTIONS é
GENERAL CONDITIONS

Thiz cohsent 15 not valid for getting power load from the Pupjab State Power Coeoretion Lirmited or for
getting lean from the frnancial inetittions,

The industry shall apply for renewnl/further extension in validity of consent atleast twa months hefore
expiry of the consent

The midusity shall ensure that the effluent discharging through the suthorized aule shall confimm 1o the
prescrbod standords as applicable from tme o fime

The indairy sholl plant mintmum of three suitoble vareties of trees ot the density of not less than 1000 rees
per heclare ol along the boundary of the industrial premises.

The achievement of the adequacy and efficiency of the efffuent treatment plant/pollution control deviees/re-
ehrenlation system insfalled shall be the enfire responsibility of the [ndustry.

The indostry shall ensure that the Huzardous ‘Wustes genernted froim the premices are handled as per the
pronvissons of the Hazardous Wastes{ Manngement, Hundling and Trans boundary Movement) Rules, 2008 as
nmnended lime to time | withoot any adverse effeet an the environmenl, in any manner

The responszhility to momilor the effluent discharged froan the sullirieed sutlet and o maintain o record of
the same rests with the industry. The Beard shall only test check the secwmey of these reports for which the
industry shall deposit the samples collcction and testing fee with the Board as and when reguired,

The industry shall submit balanee sheet of every Tnancinl year 1w the concerned Regional Office by 30th
June of every yeor,

The mdustry shall submit a yearky certificate o the effect that no addition‘up=gradation’ modification/
modemizntion has been cormied out during the previous year otherwise the industry shall apply for the varied
congan|

During the period beginning from the dute of issvance and the dale of expiration of this consent, the
ppplicant shall not discharge floating solids or visible foam.

Any amendmenia'revisions made by the Board in the tolerance limits for discharges shall be applicable io
the tndustry from the date of such amendiments/revisions,

The industry shall net change or alier the pumulacturing process{es) so as-to change the quality and/or
gquantity of the eMuents generafed withous the written permission of the Board,

Anry upsel conditions in the plant‘plants of the factory, which is likely 1o resull in increased effleent andfor
resull i violiion of the standards lay down by the Board shall be ¢ to the Environmental Engincer,
Punjob Pollution Control Bonrd of concerned Regional Office immedintely failing which any ssoppage and
upsel conditions that come 1o the-notice of the Boardfis officers, will be d:mnd 1 be intentional vialation
of the conditions of copsent.

The mdustry shall provide terminal manhale(s) at the end of each collection system and & manhole upsiresm
of finnl outlet (s) out of the premises of the sndustry for measirement of flow and for wmking samples

The industry shall for the purpose of meusuring and recording the qunliﬂr&' of water consumed and effluent
discharged, aflix meters of such stundurds and o such places as approved by the Environmental Engineer,
Punjab Pollution Control Board of the concemed Regional Office.

The indusiry shall maintain record regarding the operation of ¢ffluent treatment plant L.e. record of quuntity
of chemicals and energy utilized for ireatment and sludge generated from treatment so a8 1o satisly the
Board regarding regular and proper operation of pollution control equipment.

The :nduﬂ?rﬂmll provide online monitoring equipmenti;Yss for the perameters a5 decided by concerned
Regional Office with the efffuent treatment plant/niy pollution control devices instulled, if applicable.

Thie pollution control devices shall be intertocked with the manufaciuring process of the industry.

The mthorized outlet pnd mode of dispozal shall nod be changed without the pror written permission of the
Board.

The indusiry shall comply with the conditions imposed by the SEIAA f MOEF in the environmental
clearance granted to it as required uader EIA notification dated 147906, if applicable.

The industry shall ebtain mnd submil lnsurance cover as required under the Public Lisbility Insurance Aot
1991,

The incustey shall not use any unauthorized out-letis) for discharging efMucnts from its premises. All
unawthorized outtets, i any, shall be connected o the suthorized outlet within sne month from the dote of
isswe of thas comskent,

Pl i ciguiee getiivnitin docnineml Jramn COMME B FNCE

Fuuiiiols Civerr Adnsovlanion (Rl Mo Modlule), XA dere Lasd Tiglear Rosd Somudpee Lomm, Lusbiun ust, Laolllang b f4 [0

Payed
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The ndustry shall make neceasary arangements Tor the monitoring of effluent being dischnrged by the
tndisstry and shall monitor is effluents:-

[ Cince in Yeor for Smoll Scale Industries,
[1} Four in a Year for Large/Madium Scale Industries

i) The industry will submit monihly reading data of the separate energy meter installed for ranning
of efffucnl treatment plant/re-circulation sysiem 1o the concermed Regional Office of the Bonrd
By the 5th of the following moath.

The industry shall provide clectromugnetic flow meters at the source of water supply, at infet/oumlet of
effluen trestment plant within one month and sholl maiminin the record of the daily reading and salsmin the
same 1o ihe concerned Regional Ofice by the Sth of the fllowing moath.

The Bonrd reserves the nght to revele this cansent at any time in case the industry is found violating any of
the conditions of this consent and'or the provisions of Water {Prevention & Control of Pallution] Act, 1974
ns amended from tme o tme,

The issuznce of this consent does not convey any property right in either real or pmamlrvp:rlr. OT any
exclusive privileges, nor docs it suthonize sny injury to privite praperty or any invasion of personal rights,
nor any infringement of Central, Smic or Local Laws or Regulations.

The consent does not authorize or approve the construction of any physical structures or facilities for
undertaking of wuy work in oy poturnl witercourse

othing in this consent shall be deemed to neither preclude the institution of any legal sction nor relieve the
spplicant from any responsibilities, linhilities ar penalties o which the applicant is or may be subjected
unider this or amy oiher Act.

The industry shall make necessary and udoquuie armngements to hold back the effluent in case of faflare of
septic tank,

The: dliversion or bye pass nf:m¥ discharge from facilities utilized by the spplicant to mainlain complianee
with the terms and conditions of this consent is prohibited excopt,

(1] Wheere unavoidabile to prevent foss of life or some property domage or

i} Where excessive siorm dranage or run ofl would domage facilities necessary for compliance
with terms und conditions of this consent. The upplicant shall immediately nonfy the consent
s auiioricy in writing of ench such diversion or bye-puass,

The industry shull ensure that no water pollution problem is erested in the arca due 1o discharge of efflucnts
Moy itd inchusarial premises.

The industry shall comply with the code of practice as-notified by the Government’ Bourd for the type of
industrics where the siting guidelines/ code of pructice buye been nofified.

Soluds, sludge, filter backwash or other pollutant removed from or resulting from treatment or control of
waste waters shall be disposed off in such a manner 1o prevent any pollutants from such materials from
entenng inbo notural waker

The industry shall re-cireulate the entire cooling water nnd shall also re-circulate/reuse to the maximum
extent the weated effluent in procassis

The industry shall make neccssary and adequate arrongements to hold back the efMuent in case of failure of
re-circulntion systemy ¢[ffuent treptment plant.

The indusiry shall make proper disposal of the effluent so s W ensire thal 5o stagnation occurs inside and
outside the industrial premises during ramy scason and no dermand period,

Where excessive storm water dramage or run off, would demage facilitics necessary for complisnce with
terms and conditions of this consent, ihe upplicant shall immediately notly the consent issuing authority in
writing ol each such diversion or bye-juss.

The mdustry shall submit a detailed plan showing therein the distribution system for conveying wiste-water
for application on land for ivigaticon along with the crop pattern for the year.

The sty shull ensure that the effluent discharged by it is loxicily free,

The industry sholl not irrigate the vepeishle crops with the trested effluents which are used! consumed ag
i,

Drains causing oil & Igrrm contamination shall will be segregated. Oil & gresse wap shall be provided to
recover oil & préase from the effluent

"I b cesrgester grenrraded v wsent Saooe QEMWE hye FPCH™
gty v dbussi Ll fRacad Pt Soadinlel 8 08 fore Lo, Tagimne el Samiadpee Ao Ly Eat Ll Je, [3 1008
Fiziged
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43, The industry sholl establish sulficien) number of piczameter wells in consultation with the concerne
Regional Office, of the Board to monitee the tmpact on the Ground Water Quantity due 1o the industrial
operntions, and the monitoring shall be submitted to the Envirenmentnl Engineer of the concemed Regional
CHFice by the Jth of every mondh.

a3 The indusiry shall eagure thay Ws produchion capacity & quantity of tmds efffuent do ol exceed |hegum1li:].-
menficned in the consent und shall nor corry out sny expansion without the prior permbsion™NOC of the
Boprd

. SPECIAL CONDITIONS

1. This-consent is valid For the uton of CETP for 15 MLD capacity as the CETP is to be stabilized after
cleamng dnd mamienance. Inj:i:?[myl 15 MLD ¢fMsent from the member units is allowed to be relonse  and
received CETP for treatment. Further offluont dischitge will be allowed after checking the perfonmance of
the CETH comming days.

I. The Doard shall reserve the right 1o shutdown the CETP, member units and to revoke consent to operle
granted in case the effluent exceeds the 15 MLD withoul the prior permission from the Boned as per jis
imsthertidimg dated 23,06, 2023

4, No member unit shall discharge efftuent from its final outlet leading 1o the CETP beyond the quantity os
agreed by the SPV m its commitment doted 23 06,2023 reecived vide email doted 23062023 In case of
noncoinpliance of by any member unit. PDA will ensure that outlel of that member leading 1o the dedicated
ﬂ;‘wr}l;r shill be plugred and ity membership be suspendedionncelled with immediate effect under intimarion
al the oard

4. The SI'V shall submit consolidated report of the total disposed quantity of effluent by is member unit on
dnily basis through email to Regional Offive-4, Ludhinna,

5, 5PV shall get its treated effluent ot CETP outlet monitored on periodic basis from the PBTI il the CETP
elwdsilied and achieve the prescribed stundnnds,

. POA bl ensure lo store, hondle and dispose ofT entire gf genersted from the cleaning ond
maintenance process carried outat CETP in unenvironm v soumnd mannes and to get the entire shedge
lifted tiroiigh TSDF, Mimbun immediately, Incase of failure, action deemed fit in the mntter will be
imitiaded againg the 5PV for not complying witl the abave,

7. 8PV shall submit the time bound progosal for up-gradation and augmentation of the CETF, as commined
during the heanng abong with PERT Chant so as 1o schieve the presnibed standnrds as well as the standards
i menithoned i the DPR appraised ar the time of spproval of Mnancial ad received from the Government
fi thia CETP, within 15 days:. )

B, Chegue smoumding 1o Rs, One Croee bearing no. 001285 dated 22,06.2023 submitsed s an assurance 1o
bank guarantes will be en-cpshed, in coss the gw failed 1o deposit the bank guamntoe within 07 days,

9, The SPV-shall provide CCTV cameru aom t ot the fioul outlet into Buddha Nallah to monitor its
24x7 and construct a proper outlet before dis into Buddhn Mulleh from where effluent sample can be
collected, within 07 doys and also inswl] see et of additonal OCEMS af the said location, within 15 days.
10. The PV shall submii feasibility report 1o revse treafed effluent anto land for irfigation immediately.

11, 5PV shall comiply with the previous decisions of the henring given by the Board from time to time in past
as well ag conditions carlier impoded by the Board in the previous consent in addition to the special
condathoms,

12, Conditions 85 imposed earlier for CETP ot the time of previous conssnts shall remain applicable.

3. 5PV E|1'.nlli comply with te decisions of Board given in eaclier henring 25 well as of heaning dated

1206 2427

i
TAGRMITN

(Shilv Kuamar)
Environmental Engineer
For f e befum
uf

{Punjah Pollation Control Board)

“Wirin Iy geomgpoee prnerasind icanien Suw OCWMS by PRCRS
Pungint Dhvews A uninsisifeos foran Pl Weahapl XA5 dvee Lowd Tofpee Resd, Somlpar i, Lanllelws Sl Ll fe [ P
Papef
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7 wer, 2013 Aerf o, 7740, e 11 R, 2013 wran R #. 2(%), Avfte 2 A,

2014; ®TELER. ¥ 229(x), aTfre 28 W, 2014; s fr #. 232(w), At 31 Wi, 2014,
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i, 789(sr), TriTA 11 A, 2014: A7 st 7 s w1, |, 3308(), T 7 Fewe, 2015
graT wraree Fr o & |
MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
NOTIFICATION
Mew Delht, the st Junuary, 2016

5.0, $(E)—In exercise of the powers conferred by sections £ and 25 of the Envimament (Protection)
Act, 1986 (29 of 1986), the Centra! Govermnmeni herchy mukes (he following rules further 1o amend Lhe
Environmeni | Prsection] Rules, 1986, namely:—

I.  Short titke and Commencement—(1)These rules may be called the Environmen { Proteciion)
Amendment Rules, 2005

(2) They shall come into foree on the date of their  publication in the Gificial Gazene.
2 In the Environment {Protection) Rules. 1986, in Schedulel,—
in) the seria] number 41 and the entries reluting thereto, sholl be omitted

i} for serinl number 55 and the entries refating thereto, the following serial rumber and enlrics shall be
s banituted, nprmely:—

5. No. Tndusiry Parnmeter Standards
(A §] 2 [ H i)
g8 | Common EMuent
Treabmoni
Plants(CETP) I .
A. Iniet Quality | For each Common Eifluent Treatment Plant (CETT), the Suste Board will
Stnndards preserine Inket Quality Standards for Gereral Parameters, Ammondenl-
Nitrogen and Heavy metals as per design of the Common Efffuent Treatment
Plant (CETP) and bocal necds & condditions,
B: Trented Mix. permissible values
EMuent Quality rin milligram/litre except for pH and Temperature)
Standurds [t inlsnd | O tand for o se
surface waler i gk
General Parnmeters
pH 6-9 6-9 3]
Biological Ouygen 0 100 100
Demand, BODy, 27°C |
Chemical Oy gen 250 50 250 *
| Demand {COH2)
Total Suspended Solids Ti) 100 100
{T55)
Fixed Dissolved Solids 2100 11009 =
| (FDS)
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Temperature, ' C Shall et Shall not Shall mot
exceed mare exceed more exceed mone
than 5°C sbove | than 5°C above | than 5°C above
ambienl waler | ambient wales | ambient wuler
lemperalure Lemperature lemperature
Chl & Gireage - 110 10k LK
Ammonkcnl -Nitrogen 30 Ne ¥ 50
Totul Kjeldoh! 5t g ¥ i
| Nitrogen (TEN) :
Mitruie- Nitrogen 1 s 50
Phasphntes, us P 5 g ¥ ns ¥
Sulphates, as S0, 1M 1000 ny*
| Flouride 2 1 E
Sulphides, us § 2 2 3
Phennlic compoumds 1 I -
(a5 CgHaOH)
Total Res, Chlorine ] ] [
Zing 3 15 5
lirom ) k] £
C 3 3 3
Travabent Chromiunm i 2 2
| Manganese 2 NS* 2
Niciel 3 ¥ | 3
Arsenic iz s 0.2
Cyanide, 15 CN ¥ Ng* 0.2
Varediwm 02 NE* Q2
Lead 0.1 ngE 0.1
Hexavalart Chromiam 0.l ng# 0.1
Selenium L(K5 HE* LR
Cadmiam (5 5™ .05
Mercury 0o N ¥ i
[ Bio-assay lest As per indusiry- | As per Ak per
specific inclasiry- industry-
stamdards rpcilic gpecific
slanciznds stanifards

NS Mot specified
Notes:

|, *Discharge of treated effluent into sy shall be through proper maring owifall, The existing shore
discharges shall be converted 1o marine outfalls. In cases where the marine outfall provides a
it initial dilution of 130 times st the point of discharge and & mdaimum dilution of 1500
times at & point 100 m sway from discharge poind, the, the State Board may relix the Chemicul
Dxypen Demanl (OO0 limdt:

5
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Provided that the maximum permissible value for Chemical Oxygen Demand (COLDY in treated
effluent shall be 500 milligram/itre.

2. Onpaximum permissible Fixed Dissolved Solids (FDS) contribution by constifuent anits of o
Common EMuent Treatment Plant (CETP) shall be 1000 milligram/isre. In cases where Fixed
Dissolved Solids (FDS) concentration in raw water ased by the constiluen! units is already high
(2. it is more than 1100 milligrunyTitre) then the maximum permissible value for Fiaed Dissolved
Solids (FDS) in trested efMuent shall be accordingly modified by the State Board.

1. In cuse of discharge of treated effluant on land for imrigation, the impact on soil and groundwater |
quality shall be monitored twice a year (pre- and posi-monsoon) by Common Effucnt Treatment
Plants (CETP) management, For combined discharge of treaied effluent and sewage on land for

irrigation, the mixing ruths with sewage shall be prescribed by Stuse Board, |

4. Specific parameters for some important secior, selected {rom sector-specific standards
Sector Specilic Parameiers
Teatile Bio-aseay test, Toial Chromium, Sulphide, Phenolic compounds

Electroplating Industries | Ol & Grease, Ammonia-Nitrogen. Nickel, Hexavalent Chromium,
Total Chromium, Copper, Zinc, Lead, Iron, Cadmism, Cysnide,
Fluerides, Sulphides, Phosphates, Sulphates,
Tanneries Sulphides. Total Clromluny, Ol & Grease, Chiorides

Dye & Dye Intermediste | 01 & Grease, Phenolic compounds, Cadmium, Copper, Manganese,
Lead, Mercary, Nickel, Zine, Hexavalent Chromium, Totsl Chromiam,
Wio-uasay test, Chlorides, Sulphates,
Orgunic chenzcals il & Grease, Bio-assay test. Nitrmtes, Amenic, Hexavalent Chiromsivm,
manufscruring indesiry | Total Chromium. Lead, Cyanide, Zinc, Mercury, Copper. Mickel,
Phenoiic compoands, Sulplides
Pharmaceatical indusiry | Ol & Grease, Bicenssay fest, Mercury, Arsenic. Hexmvalont
Cheomium, Lesd, Cyunide. Phenolic compounds, Sulphides,

Proosphites.”

[E. No. Q-15017/18/2014-CPW]
Dr. RASHID HASAN, Advisor

Nole- The principal rules weee published in the Gazente of Indin. Extruorlingry, Part [0, Ssction 3,
Sub-section (i} vide number 5.0, BI4(E). dated the 1%h November, 1986 md subsequently amended wilr the
lollowing notificstions—

S.0. 433(E), dated the 18" April 1987; GS.R: 176(E) dated the 2™ April, 1996; G.S.R. 97(E), dated the
|8 Febeuary, 20089; G.5.R. 149(E), dated the 4* March, 2009; GSR. S4HE), duted the 22 July, 2009,
G.S.R. 7TINEY, dated the 9° Seplember, 2000; G.5.R. ROKE), duted the 4" Octaber, 2010, GS.R. 215(E),
duted the 15 March, 2011; GS.R. 221(E), dmed ihe 18" March, 2011; G.S.R. 354(E), dated the 2* Muy.
301 1; G.5.R. 424(E), dated the 1 June, 2011; G.SR. 446(E), dated the 13% June, 201 1; GS.R. |5UE), dated
the 16" March, 1012 GS.R. 266(E), duted the 30" March, 2012; and G.S.R. 277(E}), dated the
31 March, 2012; and G.5.R. 820(E), dated the 9 November, 2017 G.SR. IT6(E), dated the 18" March,
013: G.SR. SIS(E), daved the T August, 2013; G.S.R. 771(E), dated the 11™ December, 2013; G.5.R. HE),
duted the 2 January, 2014; G.5.R. 229 (E), dated the 28" March, 2014; G.5.R. 232(E), dnted the 31 March,
A14: GESR, F2ME), duted the 07™ May, 2014, GS.R. 612(E), dated the 257 August. 2014; G.5.R. TRY(E),
dated the 11th November, 2014 and lastly omended wvide notfication 5.0. J30SE) dated the
Tith December, 2015

Prined by e Manager, Covernment of Inchie Press, Ring Romel, Mevapuri, Kew Dethi-1 1064
gl Publisssd by the Commoller of Publications, Defai-1 100754
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 pUNJAB POLLUTION CONTROL BOWRD VATAVARAN BIAVAN,
NALRHA ROAD, PATIALA
WATER ANALYSLS REPORT
1. Labomiory Smpjg Ha, B-3531-3532f H.G.Leb. Munilnrlrgﬂﬂﬂ.!l
2. Nameof Industry W/s CETP-40 MLD, Focal Point Module, Tajpur Rund.
Ludhiann
3. MName of Sample collecting Officer Er. Kuldeep Singh, EE, Er. Bhisham, AEE
4. Desipgnation of the ofMicer authorizing Test Envitonmental Engineer, Regional Otfice-{If, Ludhiama
5. Type of Sample Crab
6. Date &Time of Sample collection 30.06.2023
7. Date &Time of Sample receipt in Lub. 01.07.2023 :
8. Period of Analysis 0.07.2023 w 07.072023
9. Test Methods As per relevant parts of 1S:3025/18: 1622 &
Methods of AFELA
Results or o
Sr. | Parameters Inlet of CETP | Outlet of CETT
Mo,
1| pH 73 B2
2 | Total Suspended Solids mgA 192 27
| 3 | Totwl Disolved Solids mg/l 4110 3115
4 | Chemical Oxygen Demand mg/l 1085 158
5 | Bio-chemical Oxygen Demand mg/l 3w 2l
5 | Color (P.C.U) 120 a0
7 | Ammonical Nitrogen mg/l 4.9 BDL
& | Phenolic Compound mg/l BDL BDL
9 | Sulphide mgfi 19.6 1.6 )
| 10| Total Chrome mg/l BDL | BOL
11 | Chl & Orease mp/l 10.7 BOL
12 | SAR 399 146
13 | rsC 0.47 R
14 | Bio-Assay mg - Zero® survival ul
P Fishin 100%
elluent after Y6

| houss
———— il ——————
flemarha: |.Mo sprcifie prese wlandarids are 13 jier meEver. € any ¥l lngeadintiner winnuards linve been hnpuaed by e i, ibe

ezt plall presail
Mwies L THHL inemss Delw Mervod Driecilon Limiki,
—-End of Report-- "—{;
Eﬁnm:
2 M)
Bndst No: [/ S¢ 7o « 72 . 9?/74;1
A copy of the above is forwanded to the:-
1. The Chief Environmental Engineer (Water), Punjab Pollution Centrol Board, Ludiiana. _
2 The Senior Environmental Enginecr, Punjab Pollution Control Board, Zonal Office-11, Ludhian:
‘,3:"‘ The Environmental Engineer, Punjab Pollution Centrel Board, Regional Office-l, Ludhiann.
- wylehi
Assl, Scientific OfTicer

i

?‘E}F’
s .;'fﬂ#"_
s ."E ey

W
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%Punjab Pollution Control Board

Regional Office-111 )
Savitrl Complex-1, (Dada Motors), Third Floor, Dholewal Chawk, G.T. Road, Ludhiana
pocbroad@yahoQ. O

Date 04.05.2020

=

Mo,/ R.O/LDOH-TIIT/ SPL-g

Ta
The Senior Enviconmental Enginssr,
Punjas Poliution Control Board,
Lonal Office-11, Ludhiana,

aub: Luality of Budha Naflah and non-utilization of the designed capacities of the
Sewage Treatment Plants installed at Ludhiana.

The Ludhiana Clty fs an industrial town and has mainly two types of effluent |e
comesty commerclal efffuent and industrial efffusnt. The domestic and industrial offiuents of the city ars
_ decharged intc sewerage system laid by Municipal Corporation, Ludhana. In addition, two dairy
- complexes located at Tajpur Road and ot Halbowal discharge their effluent directiy into Bucdna Nallah, A
major part of the efflvent of the city is discharged into Buddha Nallah leading to River Sutle] near viliage
Walipur and cther part & discharged directly into River Sutle] mear village Kasabaad Irom the oullet of
£TPs ai Bhattian,
in e wear 2029, the afMuent of the city was BESeSsEd a5 Lnder:

4, Discharge from Budha Nallah into river Satiu) = About 600 MLD
5. Discharge from outiet of STPs at Bhattian Into rver Satiy) = About 161 MLD
8. Total Cischarge of the dity into river Satly = About 761 MLD

Row, due to COVID-19 situation, the Gowt. of Punjab has Imposed curfew! lockdown Trasm
23 March, 2020 and the Industries & the commercial establishments are closed from the same day,
Presently the source of effiuent generation In the dty, during this period, s domestic only, Effluer

.-"'1& ssmples from the outlets of all the STPs & from the outfall of Buddha Mallah into Rwve: Sutle) were

cedected on 03.04.2020 and results of the same ave received through email from Zonal Lab. To assess
the change in the water guality at the abgwe oullets, the analysis results for the moanth of AgiR, 2020
have besn compared with the average results of the months of Jan, 2020 te March, 2020 and are a5
wcder !

STP Badloke, 152 MLD

Sr. |  Parameters Jam, | Feb, | March, | Average results of | April, | Permissibie
_no, 2020 | 2020 | 2020 | these three months | 2020 limits |
1. pH 74 | 7.26 7.2 73 8.5 6590 |
J | |
| 2 | Bio-Chemical Oxygen | 30 | 40 % | 3633 L2 tmal |
" Pemand mg/l ; y i
|3, |Chemical  Owygen | 152 | 200 | 240 197 33 T
| Cemand ma/l _ | |
{4, |Totel  Suspended | 56 120 128 101.33 13 <100 gyl

| 5olid mg/l |
|’5_ Fecal Coliform | <16 | 1200 2100 165000 o0 | <1000 |

MP14/100 m| l |

STP Balloke, 105 MLD

: Parameters Jan, | Feb, [ March, | Average resulis of | April, | Permissible
|J.‘Q-_|. 2020 13030 | 1030" | thernmn ot | o | P |
I | pgH TE | 7.63 7.E 7.7 S| 73 | W0
Fe b BIE‘:E-MH'H:.!I'-&#;W" 5 18 2 57 I__I-E_ e3mgn |
g Dermard mgy| _ “ ___:1 b2 !




I T
\ Owygen | 8 T 55T
- Demand mey| ® 22T 112.67 T ———
Y Tetal g ' e
e Sdlamgy | ™ | 104 R I NS
| lIth,'ﬂ‘ cﬂﬂ'ﬂl’m EM |I trm mgﬂ
' LMBNI L0 m) |I 330 820 Ba0.00 | 80 | “<ippg
| ]
. _ 5TP Jamaipur, 48 MLD N
B | e
| | Parameters | Jan -
(he.] : March, ~Average results of | April, | Permissible
| 3 | M —-l— 2020 | 2020 | thase three menths 2020 | limits )
- | sl 18 78 [ 78 | 5540
| 2 | BloChemical ~ Girygen Xal, '
be— Demand mg) W ) mn P95 | <doman
3. ||mam¢;l Ocyoen | 923 | e | =n = | |
|| Demand may , &0 6% 00 %3
4. | Tot2i Suspended B % T T ) ]
| . mg/ L0 285,33 W | <l0Omgn |
5. | Feesl
| ;HPHuunml 120000 | 700000 | 150600 3B e <o
| o0
l ]
ll_.m““m- 111 MLD B
ST Pameien | San [ -
| na, Feb, | March, T
- e A
{ | 16 63 75 Y “gﬁﬂ_,_ limits
- % ' |  &5090
e sl O N T 3 T
a2 Wmai|
3. | Chemical 8 o
| lpemwgpn | % | | WISy ———
\_" "ﬂnﬁ' s LT l 19457 | & &
L |maf | F—— 100 man
B Fecal Callfarm MPH100 | 3500000 R ; < =t
154 el
_||r.n|___ l | bon.00 T 4550 e
-l i :
STP Bhattian, 50 MLD =
' Sr. | Parameters Jan, | Feh, | March, ] Averags results of
_no. 2020 | 2020 | 2020 | these three manths | 2oay | S MSSibleg
L |eH B | 84 | 77 o limits o
2 |Bio-Chemical Oxygen| 6 <, =
&m 20 .
Demand may! | g | ST
3. |Chemical Oxygen' 44 | 148 | g8 5393 ,—-—~||__h___
Demiane gl | | ~ o
4, | Total Swspended | 20 M ‘I 2 5 ﬁ—l-—-——--- h:
Soldmal || <100 e
5, | Facal Cofform | 45 | 600 H 2100 81500 - ]
T oo mi | | M0} b
Budha Nallah at Walipur
“Pointof | Month of sampling | pH | COD [B0D | 7. Call \F. Gl
o mg/l | mg/l | (MPN/ 100 mi) (MPN7100 i 'l
E::{ulﬁ 3020 73 (500 | 170 | 9400000 | 3300000 II
| source Feb 2020 66 | 500 [180 | 11000000 |20y
 Budhha  55r 30320 THAME Lijm {Senn | {Tagwe
| Nallah 8t o (72 [ Wb | 157 | 7066667 E aa
. Average
| Walipur | these three manths | —
IL_ . IIWH' 7.3 | 604 190 l.lﬂjmlm IJE.W.DM i
._-—-_-_-_-_-_"_




"Month of sampling [Na | Fe 7n 888 [T [Her (W |cd (Pb @
L lﬂm’l ma/l | mg/l | ma/l | mg/l | ma/l  mg/l mg/l | mg/l

| Jan 2020 160 186 | 153 (029 |0.24 BOL [0.33 | BOL | BOL i

Feb 2020 179 982 | 094 | 015 |B0L | BOL BOL |BOL |BOL |

Mar3020 3% (108 |0& |017 8oL |Bo. |BOL [BOL [BoL

"Average resuits of | 218.33 | 13.07 | 103 | 0.20 | 0.08 [BOL | 0.13 [ADL ,m |

| these three | | | | I' !

—ml:gm T |67 | 075 049 'BoL | BOL '0.06 1BOL BOL

Flow of Budha mm:uwmﬂmarmml =
3 ramaote Mar, Amnlmiun! April,
'ﬁ |1 A i #?‘-ﬁ :&l 2020 | these three months | 2020 |

Average per day | S86 575 76 579 469.75
_Fiow (MLD]

The BOD is taken as 8 main parsmeter for cassification of Rivers and drains. Wallpur is the finai
mumﬂmmmwmﬂmmmwﬁm:hsmmwwh
Board an wmnwﬂuhﬁnﬂhmﬂnmmﬂnnlnﬂ.mmﬂhuhmqulmdmbeﬁHMh
terms of BOD. The flow data of Budha Nallah is taken from the drainsge department. The BOD load
catcudabed is as under:-

Sr. Parameters | Average result of (Jan 20, | April, 2020
nd, Feb 20 & March 2020 i
1 | Fiow (MLD) 579 464 75
|
7 | BOD at Wallpur (mg/T) 157 ) 190 .
i Total BOD Load (kg/day) 90903 §9252.5 |

meeam.wumﬂm-duudmmmmm“m:mnm:
i Dhthﬂgeﬂ!ﬂtecrqu'ﬂmwmtlﬁmmdmmﬂimlmm:ﬂnmﬂal
activities,
i mlnrammmmhmmmmwmzm
i amm|nunauﬂumlmhumwmmmmmmmnwm.
4, mummmnmdmmmwMHhmmmmr
“hhﬂﬁrlnﬂWM#th&fﬂmhlmmHHHmmﬁﬂm

|___Sr No. Location Capacity InMLD | Operational Status |

1 Jamalpur 48 Non aperational |
B Bhattian 111 Operstional ]
"' 50 Operational |
4 Bobloke 152 Operational |
L3 105 Operational .

Thas, the operational capacity of STPs at Ludhiana Is 418 MLD,

As per the data avallable from the Department of Water Resaources and Municipal Carparation
Ludniara, for the manth of Agril, 20200, it has been found that:

e R, ot =

| Plscharge of effluent of the city Into river Satiu) thwough Budha Nallah | About 470 MLD

Gischa ey e
rge of effuent of the city Into rver Satluj through outlets of About 141 MLD

STPs gt Bhattian STP

| Tatal Discharge of the city

About 611 MLD —]

Ao
Hﬂm“mnum'“m“ﬂuﬁlhﬂhdm:mmhm rider
—
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Saie Cap | Utilised cap | Unutilised Capacity
prasent working STPs | MLD MLD MLD

F4EMLD Jmapur 4 0 S
i 121 MLD Bhattian 111 90.9 2057
50 MLD Bhattian =0 503 0.08

|I 152 MLD Batioke 152 107,45 43,81
| 105 MLD Balioke 105 103.37 219
| Total 466 351,02 1aas J

This data shows that In the month of Aprll, 2020 the whole effluent generation in the city &
domestic anly. Out of 611 MLD of tatal effluent generated In this month, about 352 MLD of effluent has
baen treated and about 259 MLD was discharged untreated, Out of this untreated 23¢ MLD, abeut 66
MLD is due to non utilization of the full capacities of the STPS while about 193 MLD is due to gap in the

treatment capacities of the STPs,

“eping In view of the above It ks recommended that the matter may be taken up with the |

Municipal Corporation Ludhiana to wtillze the Sl capacities of the existing STPs-

ereront g0

gl

-
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@ PUNJAB POLLUTION CONTROL BOARD
Zonal Df‘l‘m-llj"’ Floor, Swdtr Comples-i, Dholewal Chowi, G.T, Road, Ladhiane
PR, $161-3533380 E-Mail: seeradidhppro@vahoo.cop
No e R ... Dal:e.'fﬁf":' f-u‘:l.
Ta
The General Secretary,
Funjab Dyers Association,
24, Navrattan Complex,
Cheama Chowl,
Ludniana,
Sub: 100% Treatment of Wastewater at Ludhiana (Profect

estimate for the domestic sewer of Ludhiana City after

treatment at sewsge treatment plant through Budha

Nallah and by constructing net work of distributing 7

WaEter oourses ).

It is intimated that the Government of Punjab, Dept. of Sciancs,
Technology & Envircnment, Chandigarh has forwarded a scheme on the
subject cited matter, as prepared by Department of Irrigation, Punjab.

A copy of the said report 15 enclosed for your record and further

necessary action in the matber relating to Environmental Clearance of the

proposed CETP.
envibrlocts bl

DAfAs above
Senior Environmental Enginear
e
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PART-1 (PAGE NO.1 TO 17
GOVT. OF PUNJAB
DEPARTMENT OF IRRIGATION

PROJECT ESTIMATE
FOR

| THE DOMESTIC SEWERAGE OF LUDHIANA cmf

[AFTER TREATEMENT AT srp. THROUGH

|| Eumjn NALLA AND BY CONSTRUCTING NET |||

| WORK OF DISTRIBUTORY/WATER COURSES.

Estimated Cost
. 137.67 Crores

Chief Engineerf Canals
Irrigation Works!Punjab
Chandigarh
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PROJECT ESTIMATE FOR THE DOMESTIC SEWERAGE OF
LUDHIANA CITY AFTER TREATMENT AT STP THROUGH BUDHA
NALLAH, AND BY CONSTRUCTING NET WORK OF
DISTRIBUTARY/WATER COURSE.

INDE X __PART- 1
Sr. Description : Page |Remarks.
(Irrigation
) No. ! .
1 Check List =7 j—pr
2 Salient Features 8 L i
3 Benefit Cost Ratio ; 8-10 5= i
4 | Main Abstract of Cost 11 g |
5 Report
Chapter-1 ; Irigation 12-17 le~1g
Ghapter-2 ; The Project Area 18-19 | 7= g
Qhapter3 ; The Project 20-22 B—2 1
qhapfﬂ-l; Cost Estimate 23 e ¥
IEImjp:::mr—!l i Organizational Setup and 1426 21-2.7
| E:p:;ﬂ Benefits & Economics VA R
& Supporting Tables
T/ | Project cost and Proposed Phasing | a1 Sa ]
‘of Functioning
T-1 | Metrological data 32 29 S
T2 Crop Calendar 33 14
- T3 Abstract of canal Structures 34-38 1.8 -R¢
T-T¢ Estimated Value of producs and| 57 3
| cost of cultivation post project net |
erop banefits.
T;L Latast crop yields in Punjab for 38 15
|| main crops & their prices for yaar
J 2011
T—? Averageop cultivation costs per| 39 13 tr
] Ha In Punjab for year 2011.12 ,
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{Imigation ) Pra Project
T-7 | Averagecaop cultivation costs per | 40 e
{{Ha in Punjab for year 2011-12
{Irrigation } Post Project
T8 |[Crop budgsl for imigated post| 41 4 ¢
projact cost
T8 |Crop budgst for un-imigated/Rain | 42 4
fad pre project crops ,
T-10 | Estimated value of produce and | 43 -~
cost of cultivation pre project and
net erop benefit
T-11 | Post project net value of farm| 44 28
produce (Imigated)
T-12 | Pre project Net value of farm 45 o
produce (Un-irrigated)
T-13 | Economics In crop Production (100 | 4647 4o —41
Ha Model)
T-14 | Descriptive statement of New| 48 AL
Proposed STP Disty.
ANNEXURES
A Main Abstract of cost 49 43 -44 Wﬁm
A-1 | Datail Abstract of Cost B0-54 AS —47 -?*‘-“"53';
A-2 | Abstract of cost |1 Earlh work | 5568 T 2 ey
A-3 | Earth work Statement 57-58 30 gﬁ‘_,m_;
A-4 | Analysis of Rate 80-74 142~ ] |
A-3 | Organizational Setup 75 -
A6 |Departmental Quaniity Control| 76
ey 106
A-7 | Detalled estimate for Pucca| 77-128 H :I"]
structure ' ﬁ
A-8 |Design calculation for new | 129-140 1
propesed STP disty
| A6 | Capacity statement for new ! 141-143
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proposed STF disty -
Drawings.
X-Sections for Earth work 143156 | 9 -89
A.P.M. Outlets Drawing 157
Head Regulator Drawing 158 ——
Fall cum bridge Drawing 168
V. R. Bridges Drawing 180-161 | | g4n
Type Design Quarter Drawing 182
Boundary Pillar drawing * 183
"L-Section 164-166 -5~z
Type design of uniined disty 167 1
PLANS
Layout plan for New proposed STP | 168 Wy, 13
O an ! e
index Plan 188170 | & =g 4
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CHECK LIST FOR PREPARATION FOR DETAILED

PROJECT REPORT TO BE SUBMITTED FOR LOANS

UNDER RIDF
1 | IRRIGATION 1 f,
PROJECTS #
. PROJECT ESIIMATE FOR THE DOMESTIC
I | Name of Project SEWERAGE OF LUDHIANA CITY AFTER
TREATMENT AT STP . THROUGH BUDHA
NALLAHA AND BY CONSTRUCTING NET WORE
OF DISTRIBUTORY/WATER COURSE,
ii | Districts covered Ludhiana, Moga
jii Project ﬂlﬂljr
Rs.137.567 Cro
{Rs.Crore) i e
SNo. | item Remarks “Fumnishe
d({Yas
Me)
1 Genral g
I Whether the project is The Govt. of Punjab has decided 1o | No
pricritized by the Stats prevant the direct discharge of poliuted
' Gowt. water of Sewerage System and
Industrial discharge Into the Rivers
passing through the Terrftary of State
il Whether the project Through PID Mo,
through the
Nodal Dapt. B
lii Whether the project It is proposed to be funded by the No
included in tha State Mabard.
Plan

Clarence Em Ig',jHLh!mur applicable)
Ministry of ) | No rehabillitation & resettiement is Na

{involving rehabilitation | invelved

= & resettfemen ;

i Administrative Approval Yes, required No

i Technical Sanction Yes, Raquired Mo

Iy Land Acquistion- Land  required= 8223  Ace | Yes
Extent status and time approximately, Land Acquisition procass | (Calcuistons
frama will be started afler Technical and ::ﬂ'

financial sanction of tha project. This | atechad)

disty. is proposed lo be constructad
peimarily on the surplus abandoned land |
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of the Gray Canal System and Budha
Naila along its present alignment, If the
tand is further required for the smooth
running of the channel and to straighten
up its alignment at later stage. the same
will ba assessed and acquired afer
wards.

"!l'.-l

General Profile

Objectives of the Praject

To prevent the direct discharge of
poliuted water of Sewerage System and
Industrial discharge of Ludhiana city into
the River Sutle]. The present condition of
Budha Malla is cousing ascute health
problems to the people of Ludhiana city
& these districts. E:sife this, the water
habitation of River (Sutlej is  being
affected to the large extent due to this
highly polluted water. Even the density of
trees is decreasing alongside the the
Budha Malla due fo this highly poltuted
water.  All  these factories have
necessitated to treat the highly polluted
water of Budha Nalla and utilize this
for Irrigation purposes for
approximately 13543 Ha CCA and fo
increase the production of State,

Yos

Salient features of

* | Projact Area

* Land Classification.- Based on soll
sufvey- sandy clay.

* Topographical features:-Low lying belt
in between Budha Nalla and River
Sutlaj. ,

- EM' Gm |

+_Soil Characteristics:- Sandy Clay.

Yes

_Agro-sconomic

Demagraphic and social
| characteristics

» Population:- Low density

* Farm size:- Average

= Land use:- Agriculture but not utilized
o #s full potential due to lack of
Irrigation faciities, | ;

. _
i - Average Size Land
helding.

Mo

i

Cropping Pattem

—

Existing and proposed cropping pattern
and yialds-as per detailed allachad |n
T-8&T-8

Yes

2.
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L s
o i Agricultural support
s | sarvices
5 Technical Aspects
i Surface Water Projects | ==
a Location and sultability | This project proposal falling In District | Yas
of the project area Ludhiana and Moga In the low lying balt
running parallel to the left side of the
River Sutle].
There is lack of irrigation facility for tha
- - sald area at present as the area doss
g ’ not fall within the Irigation "Chakk' ‘area
1 of Sirhind canal system.
g b Source of water The sewage /effluent of Ludhiana city | Yes
" andlnduw'_.raftartraammw-tlﬂn.
" STP /CETP
o Catchment Area 15260 6q. Miles as per information Mo
| i collected from Drainage Department..
4 'd___ | Rainfal Data Attachad Yes |
: Hydrology As per hydrological studies of the Yes
three Rivers (Suflej, Ravi, Beas) |
e conducted prior o the construction of |
Ropar Head Works, based on the
. flow serles of 1921-80, the average
- flow In the rivers has been assessed
N as 34 MAF, which comprises 14
+ MAF, 13 MAF , 7 MAF for river Sutle]
) , beas and Ravi respectively.
) f bﬂeilgn of dam, weir, NA No
. arrage efc.
) a Design of main canal Typical drawing aftached Yos |
\ .branch canals,
distributarias
) h | Any other relevant detail Attached at suitable places. Yes
2 i ' Status of land Land requirad= 82.23 Acre | No
! acquisition approximately, Land Acquisition process
\ will be started after Technical and
financial sanction of the project. This
! disty. i proposed to be constructad
mainly on tha suplus abandoned fand of
1 the Gray Canal System and Budha Malla
alang lts present alignment. If the fand is
further required for the smeath running
.| of the channel and to straighten up its
._gafhnmenl at:itar slz:nge. the same will
| assessad and acquired after wards.
i Submergence area NAT i s | No ]

—

3
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under reservoir and
canalsfdistribution
system,
ii Ground water porjects
| & Location NA
b |Geological farmation [ NA
[+ MA.
d Ground Water avilability | N.A,
] Design of wells i N.A,
f Specification of Pumping | N.A.
9 Available discharge from | N.A.
the
h | Sriructures NA.
i | command area of NA,
structures any other
relevant detail.
B Financial Aspects
| Schedule of rates Y
adopted (Whether The analysis of rates of varlous items s
updated to current costs) | have been prepared and attached,
Rates provided are as per common
schedule of rates 2010 plus
sanctioned zonal premium opearative
w.ef 5.12.2011.
i | If, not whether cost MN.A. Mo
proposad will be
sufficiant to l:n!ma the
| assetls,
I Cost Estimate
a Item-wise cost of As per detailed attached Yag
b Hem wise expenditure | NIl o ‘No
incurred
e Item wise cost of This is a new project and execution of No
balance works mﬁmmhpmﬂﬂﬂbﬂmuaﬁar
= of funds,
d Item wise RIDF loan EE'H- of the project cost Mo
e tem wise State Govt. | Three year phasing schedule, | Yes
Contribution year wise
phasing of RIDF laan
| and
1 Stato Govt.Contribufion | 5% of the project cost No
g Bar/PERT/CPM charls. | N.A. | Ng

L




844

Specific justification for
high cost of
development

The sewage /effluent of Ludhlana city
and Industry after treaiment by STP
fCETP will be utilized for irrigation
purpase. To construct the New Disty in
the existing abandoned land of the Gray
Canal system of the Budha Nalla
parallel to River Sutle] in the low lying
area. Huge Number of pucca structures
2.g bridges, syphen crossing, aqueducts
escapes, Cross regulator, heavy earth
work filling to construct the proposed

. [disty and paralle drains are required o

be congstructed. Hence high cost
involved.

Banefits and
Justification

Overall impact of the
project need to be
assessed and detailed

The project provided to prevent the
direct discharge of poluted water of
Sewerage System and Industrial
discharge into the River Sutle]. Al

present, the highly polluted water
containing many harmful contents
due to direct discharge of Sewerage
of Ludhiana city and Industrial
discharge of dying industry passing
through - Buddha Nalla is being
discharge into River Sullej at the out
skirts of Ludhiana city. Due to usage
of River Sutle] water for drinking
purposes in the Eastern & Southem
part of Punjab including District
Bathinda, Farozepur, Faridkot,
Mukatsar Sahib elc., and the present
condition of Budha Nalla is causing
acute health problems to the people
of these districts. Beside this the

water habitation of River Sutlej is
baing affected to the large extent due
to this highly polluted water. Even the
density of frees s decreasing
alongside the the Budha Nalla due to
this highly polluted water. All thess
factors have necessifated the

treatment of this highly polluted water
of Budha Nalla and utilize this for |

Yes

£
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| imigation

PUIDOSES for approximarsT——
13543 Ha COA and o LP/OXIMa
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i Land acqulsition Ma problam anticipated af present, No
il Rehabilitation and Not required. Na
resettiement
i Forest clearance Will be obtained, if requirad at the time of | No
v Rallwayroad crossings | Not involved. No
v Construction hazards No problem anticipated No
K Any other risk. Mo. No-
1 Convergence with any | Mo. No
other programmae,
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PROJECT ESTIMATE FOR THE DOMESTIC SEWERAGE OF LUHDIANA CITY
AFTER TREATMENT AT STP THROUGH BUDHA NALLAHA AND BY
CONSTRUCTING NET WORK OF DISTRIBUTORY/WATER COURSE.

Mogs Canal Sub Division
Moga.

=1

|
¥ i = —
Sub al officer =

SALIENT FEATURES
1 Total Cost of the Project | o Rs. 137.67 Crores -
2 Location of the Projed] = In the Districts Ludhiana , Moga and
B Ares Farozepur
3 Mame of the Village | = Walipur Kalan, Banjawal,
Benifited Ghamneweal Talwandi Nauabad, walipur
Khurd, Allwal, Bhundri, Gorsian Kadar
Bakhsh Talwara, Shekh Kulab, Bhani
Ariyan , Salempura, Sidhwan Bet,
Shafipura,Madepura, Abupura, Perjian,
Kaniyan , Flusani, Gidder Wirdi, Kekar
Partti, Mund Tihera, Munnaberpura, Terf
[ | Kofll , Patti, Multani, Shahbazur Kanian
I | Kalan, Chak Kanlan Kalan, Kanlan Khurd,
Chak Fatehpur, Fatehpur, Kanian
. Jindra, Thoothgarh , Doburji, Badduwal,
Dhambkot.
é Total Length of Proposed | 5 53.54 KMs,
Disty.
5 GA to be covered = 38472 Acres 15755 Ha.
& CCA to ba coverad 33454 Acres/ 13544 Ha.
-] l Type of Canal 9 Unlined
7 Benefited Area =1 30100 £ 12180 Ha
8 Benefit Cost Ratio .
(B.C.Ratio) I 1.521
N W
Sub | officer Sub Div officer |
Sidhwa Sub Divial
me".. on ih: Suh Divislon

|
|
o e
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PROJECT ESTIMATE FOR THE DOMESTIC SEWERAGE OF LUHDIANA CITY
AFTER TREATMENT AT STP THROUGH BUDHA NALLAHA AND BY
CONSTRUCTING NET WORK OF DISTRIBUTORY/WATER COURSE.

BEMEFIT COST RATIO
1 MName of Scheme = | PROJECT ESTIMATE FOR THE
DOMESTIC SEWERAGE OF LUHDIANA
CITY AFTER TREATMENT AT STP
THROUGH BUDHA MNALLAHA AND BY
CONSTRUCTING - NET WORK OF
DISTRIBUTORY/ANATER COURSE.
2 | Length of Scheme = 5§3.54 Kms
3 | Total cost of Project | = 137,67 Crore
4| GA = 15755 Ha
5| CCA = 73544 Ha
B Existing Irrigation = 1354 Ha
BEMEFITTED AREA
Additlonal rmigation |
potential creatad
(13544-1354) = 12180 | _ 12180 Ha
i Total = 12190 Ha 9
INCOME FOR 100 HA.
Before Project
Vaiue of production (In Cost of Bonefit | See
Lacs) Cultivatio | [in Lacs | Table
n (In Lacs T-13
-
138.67 5057 | moa|
After Project
Value of production (In Costof | Baneflt | Seo
Lacs) Culthiatio | (In Lacs | Table
fi [In Lacs T-13
L 154.29 5057 | 103.72




=

S

ol o Lo N

-

Ineruasa i Income per 100
Ha

TOTAL INCOME

1.Income In banslit of crops

103.72-89.10=14.62,/100 Ha
121.90 % 14.62 = 1782.18
MAINTEMANCE COST
Saving In annuwal
Maintenance cost after
 Lining -
Az per previous studies i@
38.23% of unlined )
expenditure Hil I
Total Baneflt per Ha Ri.
1782.18
Lacs
EXPENDITURE
13767
PROJECT COST Lacs
Annual Interest @ 6.5% A94.86
| Dpraciation charges @a% 275,34
TOTAL 1170.2
Ecanomics of the 1521
projact/benefits cost ratho
1782.18/1170.20
Aequired benefit cost ratle 151

e
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PROJECT ESTIMATE FOR THE DOMESTIC SEWERAGE OF LUDHIANA CITY
AFTER TREATMENT AT STP. THROUGH BUDHA NALLAH AND BY
CONSTRUCTING NET WORK OF DISTRIBUTORY/WATER COURSE.

MAIN ABSTRACT OF COST
Part-l
DIRECT CHARGES AMOUNT IN RS.LACS
A | APraliminary 43.00
B |Land 2878.03
C .| Works : 19.85
D - | Regulator 533,40
E_ | Fals ; 19.25
|__F | Cross Drainage Works 1767.00° ™.
G | Bridges 542.00
H | Escapes _ 402.85
|| Mavigation works i 0.00
K [Buiiding - ' ' : 51.92
_L-1_ | Earth Work . B6.50
| L=2 | Lining ; : r 0.00
. : : 0.00
N (.00
- "1 18,76
B . 106.08
5] . -
__.E_ .' : 1 -._l}'.ﬂhla_ J
T g \ 0
w A &:.Hmé
 26.26
' 7 BE7B.59
rEs
Total | 718342
Say 137.87 Cr.
Exacutive Enginger Superintending Engineer
Sidhwan Canal Division . Sirhind Canal Clrice
Ludhiana. Ludhlana.
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CHAPTER 1
fsd -2 INTRODUCTION
I, GENERAL INTRODUCTION

The ‘Stats of Punjab has sub-ropical climate and is located in the North
westem Part of India between 29-32 N and 32-31 N latituds and between 73-52' E
and 76-55' E Lengitude. It is bounded by Jammu & Kashmir in the North, Himachal
Dradesh in the north-sast, Haryana in the south and Rajasthan in south west and
has a long border with Pakistan in the wesl .

The Punjab State economy is agriculture based with 70% of its population
dapending upon farming or agriculture based Industries. Tha irigation water is the
most important input for agriculture sector and In_ addition to this the improved
Jarieties of seeds and adequats amount of fertilizer for further boosting agriculture
production, Since both surface and ground water sources have been fully utilized,
Govl. of Punjab recognized that increase of production would depend entirely upon
improved efficiency of water use. It Is pertinently brought out that Punjab having a
geographical area of only 1.5% of the country, contributes more than 50% of the
fnod stock of the central pool owing to untiring efforts of hard working farming
mmnuﬁb;uiﬂﬁ&tnlaa:ﬂﬂﬁt]ngﬂmhﬂﬂmnfawﬂabmhndandwaw
resources of the state.

The growth in the agriculture sector remainad In the vicinity of 2% for the last
many years against an overall growth rate of about 8%.The wheat-paddy cropping
pattarmn which is highty water Intensive, thrive to a large extent on undar ground water
resources on account of Inadequate availability of surface waters. Tha aver
decreasing levels of water table require pumping of water from comparatively desper
aquifers which require greater consumption of fuslielectricity which Is not abundantly
avallable. The sluggish growth rate in agriculture is affributed mainly to Increasing
cost of agricultural inputs which is putting a tremendous sirain on the socio-economic
condition of tha farmers. Agriculture production is directly linked to availabifty of
water for imigation and upkeep of its infrastructure. Punjab |s the major contributor of
wheat and rica to the national kitty and faced with a huge resource-crunch, finds it
‘difficull to fund the schemes,

Punjab is an agrarian &ccnomy and mosl of the people are dependent on
agriculture as thelr source of Income. The state has been able lo mest subsiantial
food requirament of the country with unprecedentad agriculture growth after the
grean revalution. The total cultivable area of Punjab is 42.80 lac hectare out of which
30,88 lac hectare has been brought under canal command. As such canal network of
the state is of prima importance to sustain the agricullure.

|2
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Owing to the consecutive lowering of the ground water table with passing time
the dependence on canal water for agraran needs has substantially increased. 5o
the canal system needs extension, improvement & up-gradation. If it is achleved it
will halp to reduce the pressure on ground water and Increase oplimal utilization of
surface water. The underground water in south westem Punjab is alkaline and is nol
fit for irrigation and drinking purpose. This cause &xira siress on demand of canal
watar,

ii.  INTRODUCTION OF PROPOSED DISTRIBUTARY
(LUDHIANA CITY STP)

After studying the topography of the area it is found that only the belt of the area
falling between the Budha Nalla and the River Sutle] can be imigated with the treated
water of STPs/CETPs, by constructing and open channel connected with the
network of water courses at suitable points. Under this scheme, sewage of Ludhiana
city and  highly polluted water discharge from the industry in general and dying
industry in particular will be utilized for irigation after treatment by STPICETP
plants at Balloke, Jamall pur, Tajpur and Bahadar ke villages . This proposad
distributary will be construad by ulilizing Govt land lying surplus due to abandaning
of Grey Canal System for the last more than 50 years. At presant the capacily of
Balloke STP is 152 MLD, which is proposed to be increased by 105 MLD, the total
capacity of this STP will be 257MLD (102.80 Cs.), similarly the capacity of
Jamallpur STP will be Increased from 48 MLD (18.20 Cs.) to 88 MLD je 40 Cs.
Apart from thal 112 MLD and 38 MLD discharge of CETP Tajpur and Bhaderke
raspactably will be treated . The discharge of all STF's & CETF's will be 503 MLD
(201 Cs.). The propesed Distributary has been designed for 220 Cs, discharge,
keeping in view the present discharge of existing Budha Nallaha at R.D 150000 feel
which s off take of the proposed distributary. The total length of proposad Disty, Is
175600 feat Approx. oul falling Into 6-R Disty. at R.D. 2300 feet . The capacity
statermant has baen prepared accordingly. At present the effluent water of STP is
directly baing discharged through Budha Naliaha into River Sullej. After construction
of proposed distributary, 33454 acras GA/C.CA, of 35 noa villages falling under
Ludhiana and Moga Distt. will be irrigated . The water allowsnce has bean proposad
@ 5.5 Cs per thousand acres. However, during periods of lean/no demand or during
fiood season the treated effluent will be directly discharged into the river Sutlej. It is
pertinent to brought cut here that the water for imigation will be supplied through the
treatment plants under the control of Sewerage Board! Municipal Carporation and
the accaptabllity of the water by the farmers will entirely depend upon the treatment
of water as per norms set by the Pollution Control Depariment! any other relevant
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department for the same. Therefore if the farmers refuse to consume the said water,
the cnus of this will be entirsly of the department responsible for camying out
gperation/supervision of the treatment plants. This scheme will be published under
the IMO Para No. 4.2 and implemeantéd under the Canal & Drainage Act 8 of 1373.

iii. EFFECTS OF PROFOSED DISTRIBUTARY.

At present, the highly polluted water contalning mag harmiul contents due to direct
discharge of Sewerage of Ludhiana city and Industrial discharge of dying faclories
carmied by Buddha Malla |s being discharge into River Sutle] at the out skirls of
Ludhiana city. Due to usage of River Sutlej waler for diinking purposes in the
Southern part of Punjab including District Bathinda, Ferozepur, Faridkot, Mukatsar
ato., This present condition of Budha Nalla Is causing acute health problems to the
people of Ludhiana city & these districts. Baside this the water habitation of River
Sutlef is being affected saverly due to this highly polluted water. Even the density of
trees is decraasing alongside the the Budha Nalla due to this highly poliuted water.
Al these facfories have nacessitated the treatment of the highly poliuted water of
Budha MNalla and ufilize this for irigation purposas

iv.  SUB HEAD WISE PROVISIONS MADE IN THE PROJECT ESTIMATE ARE
DISCUSSED BELOW :-

A-Preliminary

A provision of Ra. 43.50 Lac has been made under this sub-haad for the work
of leveling, survey, cbsarving X-Sections etc.

B-Land

A provision of 18.28 Acre for Disty, 22.95 acre land for drain, 40 Acre land for
compensation for disputed to be required has beem made In the estimate . A lotal
provision of Rs..2878.03 Lac has bean made under sub head..

=

War

Canstruction of 57 Nos. outlets /Tail Cluster has heen made in this project. A
provison of Rs. 19.95 Lac has been mada under this Sub Head.

D-Requlator

4
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A provison of Head Regulator and Cross Regulator At RD 0 of New proposed
Disty and Budha Nalla , in take structure at RD 2300 of 8-R Disty and tall RD 175600
of proposed disty has bean made in the estimate . A fofal provision of Rs.833.40 Lac
hes bean made under this sub<haad.

E-Fall
A provision of Construction of 1 No. fall at RD 132200 of proposed disty . A

provision of Rs.18.25 Lac has been made under this sub-head.
F-Cross Drainage Works

A provision of construction of 11 Mos Syphon crossing , 3 Noe Syphon
aqueduct crossing and 1 Mo. Syphon crossing cum Bridge has also been made in
the Project Estimate. A total provision of Re.1787.00 Lac has been made in this sub
head,

G-Bridges

A provision of construction of 47 Mos. bridges has bean made In the Project
Estimate. A total provision of Rs.942.40 Lac has been made in this sub head.

H-Escapa

A provision of 1 No Escape cum regulator at RD 11000 of proposed disty.has
bean made In the project astimat. A total provision of 502.88 Lacs has been made
under sub head..

l-Navigation Works
No provision has bean made under this sub-head,
K-Building

A pravision of construction of 6 Residential required for employees has bean
made in the project estimate. A total provision of Rs. 51.92 Lac has been made In
thiz sub head,

L-{i} Earth Work

Provision of Rs.6650 Lac has been made under this sub head.

il Linin
No provision has bean made under this sub-haad

s
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M-Plantation
No provision has been made under this sub-haad.
M-Tanks & Reservoir

Mo provision has been made under this sub-head.

O-Miscellaneous

A Provision of running of vehcial, Distance marks and Boundry pills, Sign
Baards/indiication boards, inaugural ceremonies, technical reards, photographs and
inugural ceremanies etc. has been made in the praject estimata A total prevision of

fs. 18.76 Lac has baen made under this sub head.

A Provision of Rs.105.06 Lac has been made under this sub head,

Q-Spocial T&F

A Provision of Rs.1.58 Lac has been made under this sub head for purchase

of, computers, Fax machines, photostat machinas atc.
R-Communication
Mo provision has baen made under this sub-head.

S-Power Plant & Electrical System

Mo provigion has been made under this sub-head.

= Watn

Mo pravision has been made under this sub-head.

U - Disty, Minor & Sub Minors

Mo provision has been made under this sub-head.
V - Water C

Mo provision has been made under this sub-head.
W - Drainage

Mo provision has been made under this sub-hasad.

i acoloc
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Mo provision has been made undar this s

¥ - Losses Stock & Unforesean

Provision of Rs. 26,26 Lac has hean m

indirect & Escalation Chardes

A provision of Rs.207/82 Lac under the sub

The analysis of rates of varous

Hatupmvldadammpmmmnmhudu

premium cperative w.al 512.2011.
The total cost of this Proj

ub-head.

ade under this Sub head.

head has been made:

unlﬁuﬂnﬂhhuhaanwurhad out to be Rs

137.67 Crores.
mjé‘?f
Sub cfficer Sub Divisional officar sub Bivisional officer
Sidhwan Sub Moga Canal Sub Zira Canal Sub
. Dhislon Diviston Division
Ludhiana. Moga Zira.
a Enginaer | e Sl
byision superintending Engineer
Sirhind Canal Circle
Ludhiana.
W
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CHAPTER 2
THE PROJECT AREA

21 GENERAL

The project of unlined proposed distributary R.D, 0 to R.0. 175600 iz a new peroject
The water allowance of the area faling under this distributary is 5.5 Cusecs per
thousand Acres at outlet head. The water used for this project is & treated effluent
from 4 Mo. STPS/CETP's of Ludhiana area,

2.2 TOPOGRAPHY AND SOILS

This project proposal falls in District Ludhiana and Moga in the low lying beft running
parallal to the the River Sutle] on its left side. The topography of the area is gently
graded having low lying area patches at several places.

The ol in the project area is generally sandy having contents of silt and loam. The
soil in general has good drainage characteristics.

2.3 CLIMATE AND RAINFALL

The climate of this area i.e.( of District Ludhiana, Moga and Ferozepur) ls of sub-
trapical monsoon type having wet hot summers and cold dry winters. Tempesature in
the area can risa as high as 47° C In summer months and as low as 8° C in the
winters. About 85% rain fall occur during Kharif season. Mean Rainfall, Mean wind
spaed, Mean Temperature and mean Relative Humidity are given in table T-2

This area is qurba suitable for irigation but due to lack of good Irmigation facility tha
yield per acre is very low. The proposaed canal will help in enhancement of yiald

capacity per acre substantially.
2.4 EXISTING CROPPING PATTERN

Thera ara two crap seasons in Punjab, Kharf season from April to October and Rabi
seasons from November to March. Paddy, maize, pulses alc. ama grown during
Kharif seasons. Wheat rape ssad and mustard are the main crop of rabi ssasen.
However fodder crops such as jowar during kharlf and barseem during rabi season
are also grown. Paddy-wheat is the main crop rotation of this area. Tha axisting
cropping pattern is given in Table-3.

4.5 HYDROLOGY

Az per hydrological studies of the three Rivers (Sutle] , Ravi , Baas ) conducted
prior to the construction of Ropar Head Works, based on the flow series of 1621-50,
tha average fiow In the rivers has been assessed as 34 MAF, which comprises 14

/8
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MAFE, 13 MAF , 7 MAF for river Sutle] , beas and Ravi respectively.
2§  SOCIO- ECOLOGICAL AND ENVIRONMENTAL ASPECTS.

Al present, the highly poliuted water containing may harmiul contents dua to direct
discharge of Sewerage of Ludhiana city and Indusirial discharge of dying Industry
carried through Buddha Malla is being discharged into River Sutle] at the out skirts of
Ludhiana city. Due to.usage of River Sutie] water for drinking purposes in the
Southern part of Punjab including Distict Bathinda, Ferozepur, Faridkot, Mukatsar
atc,, This present condition of Budha Nalla ls causing acute haalth problems o the
pacple of Ludhlana city & these districts, Besides this the water habitation of River
Sutle] Is being affectsd severly dus to this highly polluted water. Even the density of
traes is decreasing alongside the Budha Nalla due to this highly poliuted water. Al
these factors have necassitated the treatment of highly poliuted water of Budha Nalla
and utilize this for irrigation purposes.
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CHAPTER 3 -
THE PROJECT

31 PROJECT OBJECTIVES

The pressure of increasing population has led to the necessity of finding all
possible means of Increasing the production of food grain. Improved and extensive
imigation facilities are thersfors required to meet with the growing demand of

Irrigators and good crops for increasing production.
The project has been drawn up with the following objectives:-

To reduce the pressure on underground water table.

To utilize the treated effluent for imgation purpose.

To prevent the direct discharge of poliuted effluent of Ludhiana city into the River
Sutie|.

4. Toincrease the production of agriculture in the stata,

To improve the socic- acological and environmental condition.

£ P b

3.2 SURVEYS AND INVESTIGATION

Hydraulic surveys of the proposed new channel shall be undertaken for its
proper dasigning. Full data in regard to the existing structures, foundations and scils

shall be observed for detailed designing of works.

33 EARTHWORK

The quantities of sarthwoark of proposed disty, have been estimaled from R.D. 0 to
175600 feat, abstract of quantities is as under;-

Sr. No, | ltem of Work Unit Quantity
4 Earthwoark 1000cum 20876.87
Compaction of 1000cum 1716.62
2 | Earthwork
Dressing of 1000 808.42
3 Earthwork sgm

20
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3.4 DESIGN AND CONSTRUCTION METHOD

The proposed channel shall be constructed as unlined as per methodology
adopted for unfined section.

Complete hydraullc survey of the new proposed unlined distributary shall be under
taken and Longitudinal Section prepared after double leveling. Cross sactions shall
be observed al suftable Intervals to work out the details of earthwork and L-section
ghall ‘be prepared  after thorough consideration in respect of sconomy and
operational efficiency of every defined reach after proper techno-aconomic BUrvey.
The average lead of 5.0 Km for earthwork have been taken for preparing analysis of
rates. Detail estimate shall be prepared for this distributary before the starting of
work. This is necessary to have proper control over the execution and expenditure.

DESIGN PARAMETER

This disty. proposed to ba constructed as un- lined in the first phase, which will be
lined subsequently at later stage. The design section of the unlined disty. is
proposad by keeping the berm 2xD, whare D is Full Supply Depth of the Distributary
(Typical drawing attached), by keeping in view the topography of the field. The banks
have been proposad as per C.0.0 Instructions and site requirements. The value of
regeosity cosficlent 'N' Is 0.0225 for unfined channal. The design calculations for
sections of disly. are enclosed, The paralle! drains on right/ left side from R.C 10000
feet to 110000 feet and from R.D 140000 feet to R.D 160000 feet respectively have
been proposed to maintain  the existing drainage system . The alignment of
proposed disty. is running parallel to the River Sutiej on its left side, hence siphon
crossings have been proposed at suitable Interval to safs guard the nearby area and
disty. from flood water. The alignment of proposed channel Is kept as aiready
axisting aflgnment of old disty. & old Budha Malah to minimize the requirement of
naw land acquisition. .

3.5 CONSTRUCTION METHOD

This unlined channal i proposed to be conatructad in the land of existing old Budha
Nala and old Grey Canal System. As the proposed distributary Is a new channel so
the work for execution shall be carrled out continuously from the start of work. The
work will be executed by the 3 No's Sub-Divislons of the Sidhwan Canal Division,
The quality of wark shall be cross checked by the CTE Patiala and other research
wings of the departmenl. The pucca siructures shall be constructad after the
drawing/ dasign Is approved by the competent authority.

The aarthwork shall be executed through labour Intensive method. The compaction
of earthwork, which is of paramount Importance for safety of the channel, shall ba
got done using a shaep footed rollers. Special compactors driven by compressed air

Al
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mwa’mnheug.aﬂmmpﬂnlﬂ'mwm in pockets or where sheep footed roller can
not work. A dry bulk density of 80% of the maximum dry density of the natural soll
shall be attained in each layer of compacted earth (The maximum dry density of 2ol
generally ranges between 1.6-2.7 glom® for soll and checked al sita after compaction
of each layer.

The earthwork and structures shall be underaken through tabour Intansive meathod.
Machines shall however be used for compaction of earthwork, concrete mixing,
dewatering and for transportation of men and material. The work shall be got done
through contractor employed through compelitive bidding as per deparimental codal
rules. gl
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CHAPTER 4
COST ESTIMATE

41 GENERAL

Cost estimate are in general based on the prevailing Comman Schedule of Rates
2010 with Latest prevalling Sanctioned Premium 8/12/2011. The total cost of the
project works out to Rs. 137.67 Croroes

4.2 ESTIMATE.OF QUANTITIES 4

The project includes about 53.54 KM length of proposed unfined channel. The
quantity of earthwork has bean worked out from lypical cross-section obsarved for
diffarant reachas at sultable interval.

43 RATES

The project cost has been computed as per prevalling rates as per Commoan
Schedule of Rates 2010 with Latest prevailing Sanctioned Premium 5/12/2011. The
labour and carriage rates applied are as provided in the deparimental schedule of
rates + SP (6/12/2011). The rates for most of pucca works has been taken as per
estimate of similar type of structures, For the new structures for which similar type
estimates are not available, tha provislon for these are taken on lump sum basis,
However, the detalled eslimate shall be prepared after proper design and drawing
approved by the competent authority before the time of exsoution.

44 COSTS

The costs are worked out at the prevailing rates in 6/12/2011. the total cost of the
projact works cut to ba 137.67 Crores. Analyses of rates for various items of work
have also been attached as annexures. Detall abstract of cost s depicled in
Anneaxure A-1,

23
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CHAPTER §
ORGANIZATIONAL SETUP AND NEEDS

The present Sidhwan Canal Division comprising of 3 Sub Divisions is under Sirhind
Canal Circle, Ludhiana which. is furthes under the Chisf EngineanCanals, lrigation
works Punjab, Chandigarh. One No. Assit Research officar (Together with
supporting staff) will attached with the Division for maintaining the quality check. The
chart showing the organizational setup is attached.

51 IMPLEMENTATION OF THE WORKS SCHEDULE

As the proposed distributary Is & new channel so the work for exscution shall be
carried out confinuously from the start of work. The work will be executed by the 3
No's Sub-Divisions of the Sidhwan Canal Division, Ludhiana. The works shall be
exscuted by equally distributing among the 3 MNo. sub Divisions names Sidhwan
Canal Sub Division, Ludhiana, Moga Canal Sub Division Moga and Zira Canal Sub
Division, Zira. The Superintending Engineer, Sirhind Canal Circle, Ludhiana &
Executive Engineer, Sidhwan Canal Divislon Ludhiana shall ensure proper control
both over quality and quantity and proper implementation of werk schadule, In
addition to this an indepsndent research cell comprising of 1 No. ARD (Together with
supporting staff) will conduct field tesis by setting up thelr own 1esting laboratory at
giba.

The Initial work like Surveying preparation of estimate and L-Section, Tendering and
getting sanctions from the competent autharity etc. shall be completed much prior to
the actual execution of the work.

52 PROCUREMENT OF MATERIAL AND EQUIPMENT

The key material for the sald projact such as earth, cement, sand, steel, bricks eic.
shall procured by the contractor themselves. However proper chacks for maintaining
the quality of the materal shall be applied by the deputed departmental
represantatives.

5.3 EXECUTION OF CIVIL WORKS

The civil works such as earthwork and pucca struciures would be carried out through
labour intensive method. The work will be carried out continuousty from the start of

wark throughout the year axcapt for minor interrupticn during mensson.

The warks shall be got executed at compalitive rates received against e- tendaring
bids from registered agencies.

24
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54 OPERATION AND MAINTENANCE

The operation and malntsnance of this channel will be carried out by the Punjaby
Irrigation Department. As far s works under the project are involved, their
maintenance during construction period will adequately be provided as per norms.

5.5 MONITORING AND EVALUATION

Monitording and evaluation of irigation projecis completed/ under exacufion is
presently bsing done by 2 directorates of monilering and evaluation under chief

engineer, Each directorate is headed by on Suparintending Engineer who is assisled
by execulive engineers and assistant englnaars. '

568 QUALITY CONTROL MECHANISM

The quality of the work executed at site is continuously monitored and chacked by
the J.E. incharge of the site who will ba present at site daily. He also records the
measuremenis in Measurament books at site. The measurement book is regularly

checked by the Sub Divislonal officer In charge and Executive Engineer as per codal
rubes.

Proper quality control setup already exists in the department and is shown at
Annexure 7. In addition to this an independent research cell comprising of 1 Ng.
ARD (Together with supporting staff) will conduct field tests by setting up their own
testing laboratory at site.

An indepandant agency working under the Administrative control of Chief Technical
Examiner shall alsc exercise the various field tests during the construction of the
project. '

A5
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; CHAPTER 6
" BENEFITS AND ECONOMIC ANALYSIS
L 61 PROJECT BENEFITS
~ The project derives its main benefits from assured water supply on account of
L. treated water from the 4 STP's/CETP's. The area under the different crops will be as
under:-
— Paddy " E41THa
? Wheat 8772 Ha
? Oil Seed 1354 Ha
) Total 13543 Ha

6.2 INTANGIELE BENEFITS
The project shalt give following Intangible benefits:-

Reduction in the pressure on underground water table.

_ Utilization of the treated effiuent for irrigation purpose.

4 3. Prevention of the direct discharge of poliuted effiuent of Ludhiana city into the
I River Sutlaj.

Increase the production of agricultura in the siate.

Improvemeant in the socio- scological and environmental condition.

[Ca

o
i o

¥ 63 INCREMENTAL AGRICULTURAL PRODUCTION
The annual Incremeantal production of crops on full development shall be as undar -

\ The total production of crop (in 100 Ha) without | : 31958 Qtls.
\ project

|
' The total production of crop (in 100 Ha) with projeact | - 26017 Qlls

26
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The incremental Agricultural Preduction in 100 Ha |. 4061 Qtis

= 36017- 31056

Total incremental Agricultural Froduction - 405038 Qils
= 4061 (12190/100) '

6.4 CROP BUDGETS

The present day crop yields in respect of irfigated/ unirigated crops and summary of
\atest prices of agriculture produce are givan in Table T-5

Awerage crop culfivation costs for irrigated/ un-irrigated crops in Punjab for the year
011-2012 are indicated in Table T-8 & T-7 respeciively. Crop budgets for the amin
crops proposed to be ralsed on incremental irrigated areas and existiing un-irigated
areas have been darwn based on the data given in Table T-5, T-6 & T-7 and
indicated in Table T-8 and T-8 respectively. net value of the proposed irmgatad/ un-
irigated crops per hectare shall be as under -

| A. lrrigated Crops
Paddy Rs.47801 Ha |
Wheat Rs. 47422 [Ha ]
I:Im Sead Rs.32845 Ha
B, Un-Irrigated Crops
Paddy 3 Rs, 40581 Ha
Wheat | Rs. 40887 Ha
Ol Seed Rs. 30420 Ha -

27
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6.5 CROP BENEFITS

The develapment of net crop benefits from the additional crops ara worked out In
Tatle T-4. On full development, nat crop bensfits shall amount to Rs. 7188.55 lacs

per Annum.

The net crop benefits from the existing un-rigated crops have bean worked out in
Tabla T-10 which amounts to Rs. 2816.86 Lacs per annum.

6.7 BENEFITS COST ANALYSIS

"Benafit Cast analysis of the project has been worked out as per guidelines of the

Central Water Commission, Govemment of india.

8 ASSUMPTIONS FOR B.C. ANALYSIS,

The fallowing set of assumptions have been adopted for calculathons of B.C. ratio:
a) Prices for inputs and outputs remained constant.

h) The latest prices of the year 2011-12 are applicable.

) The crop yields do not Improve in future with or without project condition.

d) Interest rate is considerad at 6.5 % per annum.

88 BENEFIT COST ANALYSIS WITH CWC METHOD

Tha values of the main produce in the project area, both in the pre-project and post-
project stages have been worked out in the standard parforma of CWGC vide Table T-
10 and T-4 and Nat values vide Table T-12 and T-11 raspactively.

B.10 INCREASE IN RURAL EMPLOYMENT

Farm activities would be increasad due to cultivation of additional land in futurae, It
will boost the rural employment on full development of the project Opportunities for
employment of skilled/ semi-gkilled personnel on supporting services shall also open

L.
ke :
a‘lll I ‘ﬁ’
Sub al officar Sub Wvisional officar Sub } offioer Executive Englneer
Sidhwan | Sub Division Mcga Ganal Sub Divislion &g © Sub Divislon  Sidhwan Cgnal Division
Ludhianm Moga Tira, Luman/
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Superintonding Engineers 1«
1) Sirhind Canal Circle, Ludhlans
2) UBA.DLC. csuEmﬂu
3) Dircgtor/Watkr Cell 1.B.H.0. Pt, Chandigarh,
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, Enginesr ma Mm.mmhhmm in ‘Water Supply Sewerage

Boerd to kedw the Tocatlon of propossd STP and prepare.the Irrigation network

| Seheine alodgwith rough cost estimate and submit the seme within six duys Lo

111242000 ,{Tha Hon'ble Chief flinister 1§ vory. sericus about the Issue and ban
dirborad-that m*u-dmﬁmpum i submitied within seven days .
He'wil ol raview:hesting aNar séven days 1o eoncider these schedios. An. sarly
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B The total cost of the project proposed to be funded out of RIDF- XVIll works out of
w the Rs 137.67 Crores as per guidalines of NABARD bank, New schemas would be
i provided loan assitence to the extent 85% of the total financial outlay. whereas the
-, balance 5% of the cost would be state share.
: Total Finangial Outlay : Rs .137.67 Crores
v {TFQ) ' .
o Loan From NABARD (i 96% of TFO under  Rs. 130.79 Crores
o RIDF XV :
] .
: §% Slates Share of new - Rs. 6.88 Crores,
k scheme
B
. Time required to complete - 3.0 Years (Subjected to
: the project availability of funds)
]
) IMPLEMENTATION OF SCHEDULE
) The work included In the project will be completed within 3 years from the date of
receipt of funds.

The cost of this project works out to Rs. 137.67 Crores. As the work is of Public
interest so an early approval of the scheme is requested please.

3
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Name of Optimum Tima Days of
5.Mo | Crop far Maturity
Sowing Harvesting
i Kharif Crop
1 | Paddy 10-20 Jan Ot 115
1 | Catton Agril-May Dec 180
3 | Maiza May-June Sept 40
Purlses
(Moong
4 | mash) June-juby Ot a0
5 | Ground Nuts | 25 May-10june Now
Fadder Mid June-Mid | Miid Sept-
6 | (Jawar) Juty Mid Get a0
B Rabi Crops
1| Wheat Oct=Mov 15-Apr 145
2 | Qilseed Oct March 150
3 | Grams 10-25 Oct March End 160
_4 | Barley Oct-Nov Mareh End 130
Pulsas
5 | {Masur) Oet-Mov March 155
Fodder
& | (Barseem) 15 Sept, 15-May 240
7 | Sugar cana March Mow-Dee 280

®
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b
5. Mo, Dascription Unit Humber of structures
1 | Bridges | Nos &7
2 | Syphon Crossings Naos 11
3 | Syphon Aguaduct Mos 1
4 | Escape No. 1
5| Fall Mo, i
5 | Head Regulator Mas 2
Table-3
(P-2)
PROJECT ESTIMATE FOR THE DOMESTIC SEWERAGE OF LUDHIANA
CITY AFTER TREATMENT AT STP THROUGH BUDHA NALLAH AND BY
CONSTRUCTING NET WORK OF DISTRIBUTORY/WATER COURSE.
LIST OF PUCCA STRUCTURE
_BRADIGES
1 SINGLE V.. BREDGE AT RD = 4483
2 SINGLE V.R. BRIDGE AT RD - 6602
E] SINGLE V.R. BRIDGE AT RD = & 112545
a SINGLE V.R. BRIDGE AT RD = 114530
5 SINGLE V.R. BRIDGE AT RD - 117650
L7 SINGLE V. B, BRIDGE AT RD = 122244
¥ | SINGLE V.R. BRIDGE AT RD = 123989
8 SINGLE V.1, BRIDGE AT 8D = 128105
B SINGLE V.R. BRIDGE AT RD | = 130655

Kb
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l 10 SINGLE V.R. BRIDGE AT RD = 132000
11 SINGLE V. A, BRIDGE AT RD - 134EDD
12 SIMGLE V.i. BRIDGE AT RD = 135234
13 SINGLE V.. BRIDGE AT RD = 138400
14. SINGLE V.. BRIDGE AT RD | = 164265
15 SINGLE V.R. BRIDGE AT RD = 166645
16 SINGLE \V.R. BRIDGE AT RD E 173375
17 COMBINED V.R. BRIDGE AT RD = 14380
18 COMBIMED V.R. BRIDGE AT RD = 17285
19 COMBINED V.. BRIDGE AT RD = 19978
20 COMBINED V.R. BRIDGE AT RD - 12943
21 COMBIMED V.R. BRIDGE AT RD = 34390
22 COMBIMED V.. BRIDGE AT AD - 15235
23 COMBIMED V.R. BRIDGE AT RD 37723
24 COMBINED V.R. BRIDGE AT RD 41205
| 25 COMBINED V.R. BRIDGE AT RD - 45435
i 26 COMBINED V.. BRIDGE AT RD = 47330
| 27 COMBSINED V. R. BRIDGE AT RD = 52030
28 COMBINED V.R. BRIDGE AT RD = 53123
29 COMBINED V.R. BRIDGE AT RD = 54800
30 COMBINED V.R. BRIDGE AT AD = 5766
1 31 COMBIMNED V.R. BRIDGE AT AD = GOS10
32 COMBINED V.R. BRIDGE AT RD = 63989
33 COMBINED V.R. BRIDGE AT RD = 65452
34 COMBINED V.. BRIDGE AT RD - 69477
35 COMBINED V.R. BRIDGE AT RD a 73151
36 COMBINED V., BRIDGE AT RD = BD3AS
a7 COMBINED V.R. BRIDGE AT RD = 85110
ET COMBINED V&, BRIDGE AT RD = BBEO0
39 COMBINED VR, BRIDGE AT RD = 89291
40 COMBINED V.R. BRIDEE AT RD = 3000
a1 COMBINED V.R. BRIDGE AT RD = 97850
v COMBINED V.R. BRIDGE AT RD = 98711
43 COMBINED V.R. BRIDGE AT RD = 104538
A4 COMBINED V.A. BRIDGE AT RD = 145430
45 COMBINED V.R, BRIDGE AT RD = 148875
46 COMBINED V.R. BRIDGE AT RD = 151840
4 COMBINED V.R. BRIDGE AT AD = 152930
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SYPHON CROSSING
1 SYPHOMN CROSSING AT RD = 21000
2. SYPHON CROSSING AT RD = 30000
3 SYPHOMN CROSSING AT RD = 40000
4 E¥YPHON CROSSING AT 8D = SE000
5 SYPHOMN HJ?D!HIIHEAT RO = &T500
B SYPHOMN CROSSING AT RD = T0000
7 SYPHOM CROSSING AT RD = 75500
B SYPHOM CROSSINGATRD . | = 83300
a SYPHOM CAOSSING ATRD - = 10000
10 SYPHOM CROSSING AT RD = 112000
11 EYPHON CROSSING AT RD - 11806030
SYPHON AQUEDUCT CROSSING
1 Syhon Agwueduet at RD 45285 crossing Pljrian Draln
2 Syhon Agueduct crossing Jassowal Drain af AD 110000
3 Syhon Agueduct Cum Bridge at RD 156305 crossing Kishan pura disty
4 Syhon Aqueduct at RD 159750 crossing of Kishan pura Drain.
ESCAPE
1 Escape Regulators at RD 110000 Proposad Disty.
EALLS
1 Fallat 8D 132200
HEAD REGULATOR

1 R.D. 150000 oF Budha Nalsy B.D. 0 of Proposad Channal
1 R.D. 2300 of 6-R Distributory/ A.D. 175600 of Proposed Channel

36
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PROJECT ESTIMATE FOR
SEWERAGE OF LUDHIANA
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TABLE-T-5

THE DOMESTIC
CITY AFTER

TREATMENT AT STP THROUGH BUDHA NALLAHA

AND BY CONSTRUCTING NET WORK OF

DISTRIBUTORY/WATER COURSE .
LATEST CROP YIELDS IN PUNIAB FOR PAAIN CROPS AND THEIR
'PRICES IN 201 )
S.Ho. Crop Type Crop Price
yleld per
gtls Ckl.As.
ha.Rdain
Product
1 Padidy Irrlgated 74 1030
2 Paddy Un-lrrigated | 67 1030
3 Wheat Wrigated 57 1285
4 Whaat Un-Irrigated 52 1285
5 Ol Seads. Irrigated 21 2425
3 Oll Seeds. | Un-irrigated | 20 2415
7 By productof |  |frigated 54 250
wheat
B By product of Un-irrigated 49 50
wheat _
] By productof | Irrigated 18 110
0l smads,
10 By productof | Un-irrigated 8 110
il zeeds.
11 Prufsas irrigated iz 2800
1z Pulses Un-lrrigatad i1 2800

28
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Table 11

PROJECT ESTIMATE FOR THE DOMESTIC SEWERAGE OF LUDHIANA CITY
AFTER TREATMENT AT STP THROUGH BUDHA NALLAHA AND BY
CONSTRUCTING NET WORK OF DISTRIBUTORY/WATER COURSE

POST PROJECT NET VALUE OF FARM PRODUCE

5 (IRRIGATED)
S.Na. EFEDSE_;HE_GE_IPTE.E me table T-12) (Rs.in lac)
ﬁ} i Gross value of farm produce 8778.51
E Gross value of by products receipt 841.03
) Total receipts 10718.5
3 i EXPENSES
.
: 3 | Total cost of cultivation 3532.97
¥ 4 | Depreciation of implements @ 2.70% of Gross value of peroduce, 289.43 |
5 5 | Share and cash rent @ 5% total gross produce, 535.08
1 6 | Land ravenue @ 2% gross value of farm produce 195.57
Total 455395
| i) | NET VALUE OF PRODUCE
: RECEIPTS EXPENSES )
10719.54 4553.97 | 6165.57

Hy
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Table 12

PROJECT ESTIMATE FOR THE DOMESTIC SEWERAGE OF LUDHIANA CITY
AFTER TREATMENT AT STP THROUGH BUDHA NALLAHA AND BY
CONSTRUCTING NET WORK OF DISTRIBUTORY/WATER COURSE

PRE PROJECT NET VALUE OF FARM PRODUCE (UN-IRRIGATED)

- (Ra.In
5.No. GROSS RECEIPTS { From table T-18) lac)
i Gross value of famn produoe | 4480
Gross value of by products recalpt 223.66
Total recelpts 4683.22
ii EXPENSES
3 | Total cost of cultivation 1766.36
4 | Depraciation of implements @ 2.70% of Gross value of peroduce. 126.45
5 | Share and cash rent @ 5% total gross produce. 234.16
B | Land revenue & 2% gross value of farm produce 88.18
Total 2216.18
i) | NET VALUE OF PRODUCE

RECEIPTS | | EXPENSES

4683.22 2216.16 2467.08

L5,
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PROJECT ESTIMATE FOR THE DOMESTIC SEWERAGE OF LUDHIANA CITY
L AFTER TREATMENT AT STP THROUGH BUDHA NALLAH AND BY
( CONSTRUCTING NET WORK OF DISTRIBUTORY/WATER COURSE,
| MAIN ABSTRACT OF COST
- DIRECT CHARGES | AMOUNT IN RS.LACS |
' A | A-Preliminary 43.00
G B |Land = 2878.03
| € | Works 19.88
D | Regulator B33.40
. E_|Falls , 18.25
! F._| Cross Drainage Warks 17E7.00
- .G | Bridges 842,00
Y H__ | Escapes 4 402.88
- 1| Navigation works [ 0.00
=i K .| 'Building 61.92
- |__L-1 [Earth Waork B6.50
N ks & irs 0.88
e i 1876
P |M nan - 105.06
Q | Special ] e 8-
! 0 4 B00
& D00
'.I :j lﬂ; -
¥ u ; 900
Gy 0:00
- : ﬂl. . I 1
. -'| E e ol
) . QLT _
3 L” . SH7G.ER
; 718342,
3 137.67 Cr.
I
)

Executiva Englneer
Sidhwan Canal Division

Ludhiana.

Superintending Englnesr
Sirhind Canal Cirica
Ludhisna, -
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Annaxura A1

FHG'JEET ESTIMATE FOR THE DOMESTIC SEWERAGE OF LUDHIANA CITY AFTER
TREATMENT AT STP THROUGH BUDHA NALLAH AND BY CONSTRUCTING NET

WORK OF DISTRIBUTORY/WATER COURSE.

e DETAIL ABSTRACT OF COST
S.NO. | DESCRIPTION AMOUNT
_ {IN Lac)
DIRECT CHARGES
IMWORK : R =
1 | APRELIMINARY
Detailed Surveying,Levelling & observing Cross Section = 550
(LS} :
Prepration & Printing of Project Fiapm’ts (LS) = 1.50
Establishing & Fixing Banch Marks (LS} = 2.50
Cosultancy Charges (LS) = 11.00
Fiald Tests & Soll Classification (L.5) = 2.50
54 Km Havey Jungle Celearance = 20.00
o Total = 43.00
2_|BLAND |
For straightaning the alignement (7000x120/43560)
I =18.28 Acres
i) | For Crain
50000 x 20/ 43560 = 22 .85 Agre
_For disputed Land (L.5.) 40 Acre
Total Land = 82.23 Aum
in Cost of 82.23 Acre land @ 25.00 Lac per Acre = 205575
Add 30% of compulsory Acquistion charges = B16.72 |
= Add 5% of Crop Compensation Charges = 102.78
Add 5% for compensation of Bulldigns = 102.78
3 | C-WORKS. B 207803
&7 No, Constructing outlets/Tail Clusters@ 35000/each. - 18.85
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D-REGULATOR

Providing Head Regulator and Gross regulator of proposed.
disty.-And cross regulator of proposed disty. And Budha
Mata at RD 0 coat of civil works including protection works

600.00

Cost of Gi and

C Gaaﬂng
Gale Sizes { 18 % 5.00) = W‘M 5000/par Sqit

5.40

Gate Sizes ( 65 x 5.00) = 325 Sqft. @ 6000/per Sqit

18.50

intake Structire at RD 2500 of 6-R Disly and RD 175600
_of propsed disty '

Cost of Civil Works

3.00

Cost of Gates & Gearing
- ; Total

833.40

E-FALLS atRD

Discharge upto 100 cs. @ 19.25
1 Nos Con falls at RD 132200

19.25

'F-CROSS DRAINAGE WORKS

Syphon crossing at RD

11 No.21000, 30000, 40000, 5BO0G, 67600, 70000, 75500,
83300, 102000,112000, 118000

242.00

@ Rs. 22.00 Lacs sach

1 No.Syphone Acqueduct at RD 45285 crossing Purain
Drain 350/

350.00

1 N. Symphon Aqueduct crossing Jaisowal Drain at RD
110000

@ BO0/- Lac

800.00

1 N. Symphon Agqueduct cum Bridge at RD 156305
crossing Kishanpura

distributory

'@ R=.200.00

g&m;]'!ﬂl'l Agqueduct at RD 155750 crossing Kishanpura
rain

200.00

@ Rs. 176.00

175.00

Total

1767.00

G.Bridges.

| Discharge above 100 cs.

7 No. canstruction of Single V,R.Bridges at RD
4492 B692,112545

Pt ot el e —————
114630,117650,122244,123980,@ 13.15

5l
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82.06

57 Nos Consiruction of Double V.R.Bridges at RD
14380,17285,19878

5@786,60510,63989,66452,69477,73251, !il-l:li!-linﬂI 351 10,866

2704B,34300,35285,37723,41206,45485,47330, £2030,531
23,54800;

00,892561,

710.10

93000,07850,98731, 104838,

Rs. 26.30 Lag each

Discharge-upto 100 cs.

e S

L Ay e e ————m——
132Dﬂﬂ 134800, 135234, 138400, 184265, 186645, 173375,

5 Nos. Cosnsiruction of Single V.R.Bridge at RO
128105,130665

74.25

Hs, 8.25

4 Nos. construction of Combind dhtyﬁ:lm]nvﬁ Bridgas at
RD 145430,

148876,1651840, 152980,

Rs, 16.50 lac aach =

86.00

B42 40

H-Escapes

1 Ma. Escape Regulator At RD 110000 of proposed
distributory

Cost of Civil Works.

400.00

Cost of gates & gearing Gate siza 16 x 3 = 48 ft. @ 6000

2.58

ar 5,
3 Total

402.88

I-MAVIGATION WORKS

i0

K-BUILDINGS

& Nos. (27008gft.) Construction of Residential Quarters

Required for the employees of Sidhwan Canal Division,
Ludhiana.

|'Rs.1823 per 5q.ft of the covered Area.

51.82

L1 EARTH WORK

6650

Ag F:E_I[dﬂlnﬂh attached.

L1 LINING
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GRAND TOTAL OF EIW & LINING
12 | M-PLANTATION Nil
13 | N-TANKS AND RESERVYOIRS Mil
14 | O-MISCELLANEOUS
28800 Km ( 24 x 1200) running of Vehicles for inspection -
purpose during implementation of the project @ 1 3. TOKM. .
357 Nos. | 175600/500) Fixing of Distance Marks & o s
) | Boundary Pilars.Rs. 2680/-each (For cost refer Page No. :
— |70 Nos. [ 175600/2500) Sign Boardsfindentification Boards 210
i) @ Rs.3000/each (M.R.) '
jv__| Visit of Dignitaries (L.S.) 1.10
v) | Technical Records/Phaotographic Records (LS) 1.10
vi} | Inaugural Ceremonies (L.5.) 1.10
: Total 18,76
15 | P-MAINTENANCE .
1% of the cost of l-works excepl the cost of A-Preliminary 105.08 I
B-Land | : ]
Q Speclal T& P
1% of {19.96
+633. 40419 25+1767+042.40+402 88+51.02+6650+18,786)
10605.58
16 | Q-SPECIAL T&P _
1) |1 No. purchase of computer with printer 0.38
Rs. 37700/2ach (M.R.)
il | 1 No. purchase of Fax. Machine 010
Rs. 10000/- each (M.R.)
i) | 1 Mo. purchase of Pholostate Machine g 1 T
rs. 55000/~ —
- - Total 158
17 | R-Communication
18 | S-POWER PLANT & ELECT. SYSTEM. = -
19 | T-WATER SUPPLY WORKS
20 | U-DISTY, MINORS & SUB MINORS.
21 | V-WATER COURSES & FIELD CHARGES.

53
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22 | W-DRAINAGE 2 )
X-ENVIRONMENT AND ECOLOCY
23
24 | Y-LOSSES ON STOCK AND UNFORESSEN ITEMS
0.25 % of the cost of 1-works except the cost of A-
. prefiminary, B-land
Q-Special
0.25% of 10506.56 . 28.28
‘25 | ESTABLISHMENT CHARGES
TOTAL DIRECT CHARGES 1356049
INDIRECT CHARGES -
Capitalization of abutment of Land revenue & 5% af 102 78
2055,75 lacs. - a0
Audit & Account Charges @ 1% on 10Works 10505.56 105.05
TOTAL INDIRECT CHARGES _207.83
TOTAL INDIRECT AND DIRECT CHARGES. 1376732
Total Costin Crores 13767

A% g o
S

Siib Div al afficer Bub aofficar
Sldhwan Buh Mogad Canal Sub Division
Divisian Moga.
Ludhiana.
ﬁ Enginear
Sidhwan Ganal Division
Lmlh@mu v

5
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PROJECT ESTIMATE FOR THE DOMESTIC SEWERAGE OF LUDHIANA CITY
AFTER TREATMENT AT STP THROUGH BUDHA NALLAH AND BY
CONSTRUCTING NET WORK OF DISTRIBUTORYNWATER COURSE.

ABSTRACT OF COST FOR L-| EARTH WORK

Unit

Description

AMOUNT IN
LACS

266850 '

Earth work undressed combind lead 45
Meter including breaking of clods
@ (3077 +4x1.66)+12% =51.88

13871 k

1718521

CUrm

Earth work undressed for combind with avg.
lead 5 KM including Ist Km and Last 2 Km
Katcha inciuding loading and unloading
Complete in all respects.

@ (142.50 + 20% 75 +20% 32.25)+15%
4.33 +4 .15 +36.50 +12% +15.22 +18% =
258.41

4398.18

827187

Earth work undressed with Avg. lead 5 KM
including Ist KM and Last 2 KM Katcha
including Loading and unloading Comiplete
in all respacts

@ 142.50+20% of 75 +20% 32.25+15%
16.22 +18% = 205.74

1701.85

Dressing of Earth work,
@ 0.50 +12% = 0.56/Sgm

4.16

Add 5% for water charges and contingesnacy

G240.9

Add cost as per detall attached

312.04

G.Total |

B8552.84

Sub Divia
Sldhwan
Ludhlana.

nal afficer
I Suby Divislon

Bub
Zira Ca
Zira

onal officer 1
Sub Division

\D—]“-a—
— ey R
Bub Divislonal offlcar Exscuti¥f Engineor

Moga Canal Sub Divislon

Moga,

T ———— e

Sldveran
Ludbana. ™

=ion

14
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PROJECT ESTIMATE FOR THE DOMESTIC SEWERAGE OF LUDHIANA
CITY AFTER TREATMENT AT STP THROUGH BUDHA NALLAH AND BY

895

CONSTRUCTING NET WORK OF DISTRIBUTORY/WATER COURSE.

ABSTRACT OF COST FOR L EARTH WORK

L Unit | Description AMOUNT IN
P : - LACS
Earth work undressad combind lead 45
28853 | cum | Meéter including breaking of clods 15.00
U @ (30.77 44 x 1.88) +12% = 51.98
Earih work undressed for combind with
avg. lead 5 KM including Ist Km and Last 2
Km Katcha inchuding loading and unloading
Complete in all respects. 77.00
37488 | cum | o (142,60 + 20% 75 +20% 32.25)+15%
4,33 +4.15 +36.50 +12% +15.22 +1%e =
266.11
Sam | Dreasing of Earth work
63172 | """ | @ 0,50 +12% = 0.56/ Sgm 0.38
0244 |
Add &% for water charges and 4.82
G, Total a7.08
Sub officer Sub lonal officer
Skdtvwran Sdnal Sub Divislon Zira Bub Divislon
Ludhiana. Zira
at [2‘-""' - //‘If /
Sub Divistafal oficer ExscutiieEngineer
Moga Ganal Sub Division Sldhwan Canal Division
Moga. Ludﬁni.‘-ﬁ-ﬂ"
" — i W e

Lé
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PROJECT ESTIMATE FOR THE DOMESTIC SEWERAGE OF LUDHIANA CITY
AFTER TREATMENT AT STP THROUGH BUDHA NALLAHA AND BY
CONSTRUCTING NET WORK OF DISTRIBUTORY/WATER COURSE.

ANALYSIS OF RATE
Carriage of materials

1. | Clo of Cement with avg. lead 15 km pucca including leading &
unloading complete In all respect.(CSR ltem 5.2 ii)
@ (72+5x%8.25+5x6.75)x15%(1.68+1 68)+13%
= 188.05/Tone +20+3.80=12.25 Bag 12.25 / Bag
2. | Clo of Bricks with avg. lead 10 km pucca.(CSR Item 5.2 if)
@ (288.75x5x27.75)+15%+(38.20+39.20)+13%
= 580.22/% 580.22 1%
3. | Clo nl'aupd with avg. lead 80 km
@(142.50+5x%11.25+10x7.50+20%4, 50)+15%+(20%3.35+10%
(15.80+8.80)=26.60+13% = 522.07/cum 522.0T/cum
4. | Clo of course sand with avg. Isad 225 Km Including loading &

unloading
ER(142.50+5x11.25+10x7 . 60+20x4, 50)+15%+(20x3.35)+10%
+{9.0x1. 70)+8%+(75x1.10)+5%( 16.80+0.80)+13%

= T73.84/cum 773.94/lcum
8. | C/o shingle with avg.lead 225 Km including loading & unloading

@ 773.94-11.07=762.87 / cum T62.87lcum
6. | Clo of Brick bats with avg.lead 25 Km including loading &

unloading

@ 142.50+5x11.26)+15%+28.80+13% = 258 82/cum 258.82/cum

7, | Glo of steel with avg.lead 50 Km including loading & unloading
@(101.26+8x5x5.62x5)+15%+(50,0+44.80)+13%
=297 16/Ton or 28.72/ Qfl 29.72 7/ Qd

Lo



900

‘ANALYSIS OF RATES

Elwork excavation undressed with avg, lead 15 mira
combined laad up to 15 mir including breaking of clouds
completa In all respect.(CSR Item 6.2 b)

@ 38.77+12%=44.54/ cum

a)

Extra EAwork excavation undressed for every 7.5 additional
lead behind 15 mir but only 300 mir ife breaking of clouds
complets in all respect.(CSR Itam 6.2 b(f) -

@ 1.66+12% = 1.86 cum

1.88/ curn

Ehwork excavation undressed with an av. lead 1.00 km.
Katcha including loading & unloading complete in all

respect.(CSR ltem 5.2 (I))
@ (75+20%o0f 75) +15%+16.80 + 13%= 122.48/cum

122 48/ cum

E/work excavation urﬂmaadgmﬂm an av. lead 2.00 km.
Katcha including loading & unloading complete in all

respact.(CSR Itam 5.2 (I}))
{@(93+20%af 93)+15%+16.80+13%=147 .32fcum

147 .32'cum

Efwork excavation undressed with an av. lead 3.00 km.
Katcha including loading & unloading completa In all
raspect.(CSR lem 5.2-(1})

{&@(110.25+20%o0f 110.25)+156%+16.80 +13%=171.13/cum

174,13 cum

Efwork excavation undressed with an av. lead 4.00 km.
Katcha including loading & unleading complete In all
raspect.(CSR Item 5.2 (i)

{@(128.75+20%o0f 126.75)+15%+18.80 + 13%=183.80/cum

183.80/cum

Efwork axcavation undressed with an av. lead 5.00 km,
Katcha including loading & unloading complete in all
respect.(CSR ltem 5.2 (i)

{@(142.50+20%0f 142.50)+15%+16.80 + 13%=215.63/cum

21683 sum

Efwork enccavation undresged with an av, lead 8,00 km.

B
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Kateha including loading & unloading completa in all

respect.(CSR Item 5.2 (i)
{0(142.50+11.25+1.50x1 +20%0f 153.75)+15%+16.60 + 13%

=2531.168/cum

231.18/cum

Extra for laying E/w In 20 cm layers,watering & rolling to
specifications complete in all respect.(CSR ltem8.2(| todii)
(4.33+44,15+36.50)+12%=50.38/ cum

50,381 cum

Dressing of Eiwork complete In all respectCSH Item 6.3(1)
@ Rs. 0.50+12%=0.58/ sqm

ﬂﬁamqm

10.

Extra Dressing of E/work complete in all respecl.
@ Rs. 1.80+12%=1.89/cum (CSR Item 6.12)

1.B8fcum

11,

Compaction for earth takan from private land
@ 26+12%%=28/cum (CSR Hem 6.4)

28.00/cum

12,

Efw Excavation in foundation and trenches efc in all kinds of
soll whare pick{umper work Is not involved arld not
exceading 2mtr depth iLc dressing of bottom and eides of
tranches stacking of excavated soil clear from the edge of
excavation and subsequence filling around masonry in 16 cm
layers with compaction in doing disposal of all surplus soll as
directed with lead of 30 mtrs. (CSR Item 8.8)

@ 66.28+12% = 74.23/cum

74.23/cum

13

Laying cement sand mortar1:5 including supply & carrlage of
all material and loading & unloading complete in all respect.

575bags  S/o & Clo. Cement including loading &
unloading @ [295+12.25)=307.256/bag

1766.68

115cum  5fo & Clo sand Including loading & unioading

861.04

@ (62.75+522.07)=5674.82

1.00 cum Labour chargas

@ 425.19+12% = 476.21/cum

475.21

Taotal =

Rs.2903.94

bl
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4.

EMork for Lip nuﬂ'ing for lining of Imigation channels inclusive
of all allowances leads and dressing Upto 1.50 mir. height

(CSR 19.23(a))
@ Rs. 68.78+12% = 77.03/cum

T7.03/cum

18,

Extra Efwork for Lip cutting for lining of lrigation channals
inclusive of all allowances leads and dressing Exceading
1,50 mir. but upto 3.00 mir.haight

@ Rs.72.10+12% = 80.75/cim (CSR 18.23(b)

80.75/eum [

18.

Laying brick lining 7.5 cm thick lald in 1:3 C.5.M. over first
layer of 12.5 mm thick cemant plaster on subgrade and
sacond layer of 10mm thick cement plaster 1:3 including
supply, carriage and loading & unloading of cement, sand &
bricks complate in all respact. p

(For side lining)

364 Mos.  Sio brick @ Rs. 4418.18/%0 Nos.

1608.22

364 Nos.  Clo bricks from nearest kiln with an av. lead 25
km including joading & unloading
& Rs. 580.22/% Nos.

211.20

047cum  S/o Sand @ Rs. 52.75 foum

24.78

0.47cum  Cfo Sand from to site of work with an av. lead
60 km pucca including loading & unloading
@ Rs.522.07/cum

245.37

d.88bags 5fo Cement @ Rs. 206/bag I

24637

3.89bags Cl/o Cement with lead 16 km. including Inading &
unloading @ Rs.12.25/bag

47.65

10 sgm Labour charges @ Rs. 82.06+12%=81.91/sqm

818.10

Total

4203.88
Or
420.39%sqm

Laying brick lining 7.5 em thick laid In 1:3 C.5.M. over
first layer of 12.6 mm thick cement plaster on subgrade
and second layer of 10mm thick cement plaster 1:3
including supply, carriage and léading & unloading of
cemant, sand & bricks complete in all respect.{For Bed)

E:Sl
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384 Nos.  Slo brick @ Rs. 4418.18%0 Nos. 1608.22
364 Nos.  Clo bricks from nearest kiln with an av. lead 10
km including loading & unloading
@ Rs, 580,220 Nos. 211.20
0.47 cum  Slo Sand @ Rs. 52.75 /oum 24.78
0.47 cum  Clo Sand from to site of work with an av, lesd
B0 kem pucea Including loading & unloading
@ Rs.522.07/cum. 245,37
3.86bags Slo Cement @ Rs. 205/bag _ 114755
J.89 bags C/o Cament with lead 15 km. Including leading &
: unicading @ Rs. 12.25/bag 47.85
10 sgm Labour charges @ Rs.(82.08-
10%)+12%=82.71/sqm 827.10;
Total = 4111.88
Or
411.18/sgm
18. | Dressing Bed and preparation of sub grade for lining
@405 +12% = 4.54/sqm (CSR item 18.7) 4.Edul's-|:|.m_
18. | Dressing of side slopes & preparation of sub grade for lining
@ 660 + 12% = 7.39/sgm(CSR Item 18.2) T.38/sgm
20, | Extra allowances for producing templates in curved position,
(CSR im19.14)
@ 6.89 + 12% = 7.72 sqm 7.72isqm
21. | Exira allowances for scaffolding In fies & concret fining, '
(CSR Itm18.18)
@ 10.62 +12% = 11.80 s 11.8iiegm
22. | Guring lining for 28 days in bed (CSR flem 15.13 a)
@ 3.05 + 12% = 3.42 Sqm 3.42/sqm
23. | Curing lining for 28 days in side slopas
@ Rs. 11.06 + 12% = 12.28 Sqm 12.38/sqm
Total
24, | Cement Brick masonry 1:3 Foundation and plinth

64
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480 Nos  Sio & Cilo loading and unicading of Bricks
@ Rs. 4418+580.22=4988.40/ % 0 Nos. 2369.23
2.40 Bags Supply, Carriage, loading and unloading of
] Cement @ Rs.286+12.25=307.25 per Bag T37.40
025 cum  Supply, Camiags, loading and unioading of Sand
(@ Re.52.75+522.07=576.82 per cum 143.71
1.00 cum  Labour charges "
@ Rs.(355.18+12% = 397,80
(CSR item No.11.9) 367.80
Total 3678.14
25. | Cement Brick masonry 1:3 Super Structure
480 Mos  Sio & Clo loading and unloading of Bricks
@ Rs. 4418+580.22=4588.40/ % 0 Nos. 2388.23
540 Bags Supply, Camiage, loading and unloading of
Cament @ Rs.205+12.25=307.25 per Bag 737.40
0.25cum  Supply, Carmage, loading and unloading of Sand
@ Rs.52.75+522.07=576.82 per cum §78.82
1.00 cum  Labour charges
@ Rs.537.78+12% = 6802.31/cum E02.31
| Total 4315.78
26, | Gement Brick masonry 1:3 Foundation and plinth
480 Nos  Slo & Cio loading and unlcading of Bricks
@ Re. 4418+580,22=4908.40/ % 0 Nos. 2388.23
1.75Bags Supply, Camiage, loading and unloading of
Cement @ Rs.285+12.26=307 .25 per Bag 837 .89
0.25cum  Supply, Garriags, loading and unizading of Sand
@ Rs.52.75+5622 07=576.82 per cum 144 21
1.00cum  Labour charges
@ Rs.355+18+12% = 307.80/cum 267.80
Total 3473.93

LS
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27. | Laying 1" class brick masonry in cement sand mortar

1:4 in super structure Including supply & carriage
loading and unloading of cement sand and brick

complete in all respects

E.-Emhilﬂ ﬁuf-ltam No. 26 above except Labar

Charges =3478.93-397 80= 3081,13 3081.13
Labour Charges
(587, 78+12% =602.31 602.31
Total J683.44
28. | 350mm wide brick on edge coping laid with cement
sand mortar 1:3 and filling triangular portion with
over 10 mm thick CP 1:4 over 12.50 mm thick CP i.c
prepration of sub-grades.{unit 10 Mtrs)
2.00sgm Prepration of sub-grades@ 4.05+12%
= 4,54 Sgmir 89.08 |.
1.00 sgm  10mm thick cement plaster 1:3 -
@ 3.14+12% = 40.48 sgm '
1.00sgm 42,5 mim thick cement plaster 1:5 648
{@45,18+12% = 50.80 sqm :
2.00 sqm cement plaster 12.50 mm thick 1:3
@45.18+12% = 50.60 sqm s
195nos  S/obrick @ Rs. 44180 Noe. 851,58
185nos Cio bricks including loading & unlcading
(@ 580.22/% MNos. 113.14
1.71Bag S/o & C/o of cement @ 285+12.25
=307.25 / Bag zh
0.20cum  5/0 sand @ 52.75/ Cum 10.58
0.20cum  Clo Loading & Unloading charges
@522.07/ Cum nied
041 cum Labour charges for brick masnry 1:3 Cement
sand mortor & 3587.80/cum 163.10
0.036 Labour charges for cemeant sand mortor!:3. 17.14

Bh
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@a476.21 _
i Total = 1986.65
or
199.67/mtr
28, | Brick an edge coping 9" wide 4" thick cement sand
mortar 1:3,10 mm thick CP 1:4 over 12.60 mm thick
CP 1:5 and preparation of sub-grades.(unit 10 Mtrs)
0.81sgm  Prepration of sub-grades
@ 4.05+12% = 4.54 Sqmir 4.13
0.76sgm  10mm thick cement plaster 1:3
@ 36.14+12% = 40.48 sqm v
0.76sqm  12.5 mm thick cement plaster 1:5
_@45.18+12% = 50.60 sgm st
0.81sgm  cement plaster 12.50 mm thick 1:3 |
@45.18+12% = 50.60 sgm Mt |
130nos  Slo brick @ Rs. 4418/%a Nos. 574.36 |
130mos  Clo bricks including loading & unloading 754,25
@ 580.22/% Mos.
1.15Bag  S/o & Clo of cement @ 295+12.25
=307.25/Bag 353.34
0.13eum  8/0, Loading & Unloading sand
@ 52.75+522.07=5674.82 / Cum 419
0.25cum  Labour charges for brick masnry 1:3 Cement
sand mortor @& 387.80/cum 899.45
0.036 cum Cement sand mortor 1:3 @ 476.21/cum 17.14
Total = 18927
ar
199.27/mtr
J0. | Deep Variety in Cemant Sand Mortor 1:3 {unit 1 Sgimir)
D.015bag Sic & C/o of cement bags @ 307.25 4.61
0.0014 Sfo & Clo of sand i.c loading & Unfoding
cum @a74. 82/cum 0.80

&7
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1.00 8gm . Labour Charges (CSR item 15.60)
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& 48.15+12%=51.68/sqmir 51.69
Total &67.10
31. | Deep Variety in Cement Sand Mortor 1:2 {unit 1 Sg/mtr)
0.044bag Slo & Clo of cement bags @ 307.25 13.52
0.003 cum Slo & Gfo of sand |.c loading & Unloding
@574.82/cum 1.72
1.00 Sgm  Labour Charges (CSR item 15.58)
@ 46.15+12%=51.68/sqmir 51.69
' Total g
32, | Laying cement concrete1:4:8 with 40mm brick ballast '
hand mixed for foundation{unit 1 cum)
1.04 cum. Slo brick bats @ Rs. 41+15%=307 .50 319.80
1.04 cum  Breaking of Brick Bats info brick Ballast 40 mm
@ 82.50 85.80
0.86 cum.  Clo brick bats from nearest kiln with an av. lead
10 km including loading & unioading
@ Rs. 358.82/cum. 248.28
048 cum &fo & Clo of Sand 275.91
(& 574.82 jcum
3.50 bags Sio & Clo Cement bags@ Rs, 807.25/bag 1075.38
1.00cum  Labour charges@ Re.330.21+12% = 368, 84cum 360.84
' Total = | Rs. 237601
33. | Reinforced cement cons. M-20 with shingle machine
mixed Including materials at sits,curing using of vibrator
& shuttering ete. complete in all respects.
|For Main Slab) (Unit par cum)
7.5 Bags  Supply of cement @ 285/bag 2212.50
7.5Bags Carmiage, loading and unioading of Cement with
avg lead 15 km pucca & 12,26 per Bag g1.68
0.43cum  Supply of course Sand @ 182.56 per cum 78.50
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0.43 cum

Carriage, loading and unloading of coarse Sand
with avg lead 226 km pucca @ ¥73.94 par cum 332.78
0.85 cum Sl;.uppl:,r of Ehh‘pg!p @ Rs.281.68/- per cum 238.41
0.B5cum  Carnage, loading, unloading & washing of
Shingle with avy. lead of 225 Km pucca
@ Rs.762.87/ per cum 548.44
8.25sqm  Centering & shuttering
| @ 162.80+12% =1B2.34 sgmir 1504,30
1 cum Labour charges RCC(M-20}
@ Rs.(1271.86+12%=1424.48 per cum 1424.48
TOTAL 6632.30 |
34. | Reinforced cement cons. M-20{1:1"2:3) with shingle
machine mixed including materials at site,curing using of
vibrator & shuttering etc. complete In all respects.
(For Approach Slab) {unit per cum)
7.5Bags  Supply of cement & 205/bag 221280 |
7.5Bags Carriage, loading and unloading of Cemant with
avy lead 15 km pucca @ 12.25 per Bag 81.68
0.343 cum Supply of course Sand @ 182.58 per cum 78.50
0.343 cum Carriage, loading and unloading of coarse Sand '
with avg lead 225 km pucea @ 773.94 per cum 332,79
0.665 cum  Supply of Shingle @ Rs.281.66/- par cum 238.41
0.665 Camiage, loading, unioading & washing of
Shingle with avg. lead of 225 Km pucca
& Rs.762.87/- per cum ' 648,44
1 cum Labour charges RCG(M-20)
@ Re.(821.39+12%=1031.56 per cum 1031.88
TOTAL 613978
35. | Gement concrate M-15(1:2:4) with shingle machine mixed
including materials at site,curing using of vibrator
centaring & shuttering ete. complets In all respects, | {unit per cum)
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6,50 Bags Supply,Camiage, loading and unioading of

Cement with avg lead 10 km pucca 1887.12
@ 307.25 per Bag
0.45cum  Supply,Camiage, loading and unloading of
coarse Sand with avg lead 150 km pucca : _
@ 773.84+182.56= 856,50 per cum 430,43
0.80 cum - Supply of Shingle
@ Rs. 281.66 per cum + 45348
0.80 cum Cariage, loading, unloading & washing of
Shingle with avg. lead of 160 Km pucca
@ Rs.762.87 per cum 686,568
1 cum Labour charges RCC(M-20){(CSR Item22.80)
@ 686.92+12% = 768.35 per cum - T68.35
TOTAL 4136.97
35 | Reinforced Cement concrete M-15(1:2:4) with shingle
machine mixed including materials at site, curing using
of vibrator centering & shuttering ete. excluding Slo &
Clo of steal.
Same as per ilem no. 35 except labour charges
@(4136.97-760.35) 3367.62
Labour charges for RCC,M-15
@868.28+12% = 873.80 (CSR 21.32) §73.60
Total 4341.22
37, | 8lo & Glo and fixing for staal up to 20mm dia
10 Sfo Steel @ Rs. 4300 per O, 4300.00
1Qf Clo Steal from with Avg. lead 50 Km. pucca Lo
loading & unloading @ 29.72 gt 20.72
Labour Charges (C.5.R. lem 18.18)
@ 358.23 + 12% = 401.22 40122
Tutal 4730.94

38,

S/o & Clo structural steal and fixing
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Same as per ftam no.37 axcept labor charges

(4730.94-401.22)+200= 4520.72 452972

Labour Charges (C.S.R. ltem 18.30)

@ 1970.81 + 12% = 2207.31/.qt 2207.31
' Total 6737.03

38,

Cement concrete ll'dﬁ{'l::i:!i} with shingle machine mixed
including materiale at site, including using of vibrator
centering & shuttering etc. complete in all respect

4.50 Bags  Supply of cement @2095/bag 1327.60
4,50 Bags Carriage, loading and unloading of Cemant with
avg lead 15 km pucca @ 12.25per Bag §55.13
0.47 cum  Supply of course Sand @ 182.58 per cum 1 86.80
0.47 cum  Carriage, loading and unloading of coarse Sand
with avg lead 150 km pucca
& 773.94 parcum 363.76
0.94 cum  Supply of Shingle @ 281.68/- per cum 264.76
0.94 cum  Supply of Shingle @ 762.87/- par cum TI740
1 cumn Labour charges cement concrate{CSR 21.40)
& Rs.519.19+12% = 581.40 per cum 581.48
| TOTAL|  3385.53 |
40. | Filling Sand Behind wing walls & abutments {compacted) Unit cum
1 cum Sfo sand @ 52.75/cum : 52,75
1 cum Clo sand @ 522.07 /oum 522.07
1 cum Sand filling @ 155.83+12% = 174.31 174.31
I TOTAL 748,13
41.| Dry brick on sdge paving over 26mm thick mud martar
grouted with sand Unit 10 sgmt
875 no, i Sio Bricks @ 4418/ % 2540.00
575 no. | Cio including lnading & unloading Bricks
| @ 580.22 /% 333.83
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0.15cum | Sio sand @ 52.75 7.91
0.15 cum | Glo including loading & unioading sand
@ 522.07 78.31
10 sgmir | Labour Charges 30.07 + 12% = 33.68/- sqmt ~ 3368.80
_ - TOTAL |  3296.65
42, | Laying 200mm (0.65") thick brick masonry cement mortar
1:4 over 150mm (0.50°) thick M-10 in-foundation and
plinth. o
98 Nos, | Sio Brick @ Rs. 4418/- % Nos. 424.15
98 Nos. | Clo & Loading & Unloading of bricks .
@ Rs. 580.22 % Nos. 55.70
1.048 Slo Cement @ Rs. 205 per Bag.
Bags 308.57
1048 | Clo and Loading & Unloading of Cement .
Bags (@ Rs. 12.25 per Bag '12.81
0.104 Slo Sand @ Ra. 52.75 per Cum
Cum ' : 5.48
0.104 C/0 and Loading & Unloading of Sand 54.30
Cum @ Rs. 522.07 per Cum :
0.128 S/o Shingle Size 12mm @ Rs. 281.66 per Cum
Cum 38.05
0.128 cum | C/o and Loading & Unloading of Shingie
| @ Re. 762.87 per Cum 97.85
0.150 | For Labour Charges of conc, @ 760,35
Cum (CSR 22.60) 115.43
0.200 Labour Charges for brick masonary 1:4
Cum @ 355.18+12% 79.56
Total 11898.71
43. | Laying stone in wire creates including supply and
carriage. Loading & Unloading of stone complete in all
respects as per drawing, duglgn and specifications.
1.0Cum | Slo Stone @ Rs. 344.31/- per Gum 344,31

T2
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10Cum | Cla LLoading & Unloading @ Rs, 162.87/ Cum TB2.67 |
70 Cum | Labour Charges @ 104.26 + 12% = 118.77 11B.77
Total 1223.96
4. | Weaving wire of requisite mesh Including cost of supply
and carriage. y
2.20 kg Anniled wire @ 41340 ML 20.85
1 8q. Mtr. | Weaving Charges@ 2373+12% = 28.56/sqmir 26.50
Total 121.63
45, | Extra for smooth surface with steel shuttering exposed
surface (CSR 9.16)
@ 102.12+12%=114.24 114.24
45, | Providing & fixing 18mm vide presmoulded bituminous 11,20 Mtr/
filling for expansion joint Including cost of calling Dapth
compound and primer coat 20mm vide
@ 1+12% =1.12 (C.5.R. item 24.40)
47. | Rubbing top surface for “abutmonts and plors rubbed 25 Bq. Mtr. |
with coir bore natum stone. ' Markat Rate
46. |10 mm thick cement plastar 1:3 Including ':'upply, '
carriage, loading and unloading of all materials at site, {Unit per
umﬂ?’h In all respect. Sqm.}
0.12 bags | Supply,cariage,loading & unioading of cememe] 36.87
' | @ Rs. (205+12.25)= 307.25 per bag
0.012 sum | Bupply, camiage, loading and unicading of sand B.50
8 Rs. 674.82per cum
1.00 =gm charges @ 36.14+12% = 40.48 per sqm 40.43
TOTAL B84.25
48. | Laying Dry Brick bats Including breaking, stacking,
supply, carrlage, loading and unloading of brick bats ets.
at alte, completa in all ".'mt' (Unit per sum)
1.00 cum | Supply, Carrlage, loading and unioading of brick 566.12

T
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| bats @ Rs.307.50+258.62=5686.12 per cum

1.00 cum | Labour charges 174.31
& Rs.(155.83+12%)= 174.21 per cum
TOTAL T44.43
50, | Preparation, watering and raming of surface for laying 5.78
concrete (C.S.R. ltem 10.34) @ 5.17+12% = 5.78
51, | Dismantiing brick work and cement hydraulic work complets
in all respects. @ (241.64+50%)+12% = 405.78 405.78 Cum
52, | Dismanting brick work in cement non hydraulic work
complete in all respacts. @ (241.54+12%) 270.52 Cum
£3, | Dismantiing cemeant concrate 1:3:8 hydraullc work complets
in all respects. @ (340.54+50%) + 12% = 580.51 580.51 cum
54, | Making Sikri Sarkanda temporary godown 3m x3m with 2
m helght 1.1/2 brick thick burnt laid dry excluding cost of
bricks but including the cost of other material
@ 2400+1 5%= 2760 each It
55, | Dismantling RCC 1:1 % :3 =779.88+15% 896.99 Cum
BE. | Dismantling ROC 1:3 16 = 345.54 + 15% 397.37 |
57. | Ordinary jungle clearance of both banks of running
(a) disty./ Minor & d;nhu. with discharge upto 1.5 cums
(1248+1920.01)+15% '
2 1821.80 KM |
{b) | 1.5 cums but upto 4.5 cums (1820+2496.01)+15%
2 2539.20 Km
(c) | Discharge exceeding 4.5 cums [2406+3168.011+15% i L
2 3256.81 KM
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PROJECT ESTIMATE FOR THE DOMESTIC SEWERAGE OF LUDHIANA CITY
AFTER TREATMENT AT STP THROUGH BUDHA NALLAHA AND BY
CONSTRUCTING NET WORK OF DISTRIBUTORYWATER COURSE.

Chief Enginect! Canals

Superintending Engineer
Sirhind Canal Circle
Ludhiana

Executive Engingar

Sidhwan Canal Division
Ludhiana

| l l

Sub Divisiondl Officer Sub Divisional Officer
4 Moga Canal S8ub Division Zire Canal Sub Divislon
Zirn

Sub Divisional Officer
Bidhwan Canal Sub Division
Ludhiana

Moga
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